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COUNCIL OF STATES

Saturday, 6th March 1954

The Council met at two of the clock,
Mg, CHAIRMAN in the Chair,

RESIGNATION BY SHRI K. C.
GEORGE

Mr. CHAIRMAN: I have to in-
form hon. Members that Shri K. C.
George has resigned his seat in the
Council of States with effect from the
5th March 1954.

THE BUDGET (GENERAL) 1954-55-—
GENERAL DISCUSSION-—continued.

Surt KISHEN CHAND
bad): Mr. Chairman, I
come to the capital Budget
of our Government wherein
the hon. Finance Minister has
proyided for a floating debt of Rs. 250
crores. It is not clear what the hon.
Finance Minister means by “floating
debt”. If this debt is obtained from
Treasury Bills it is really a loan from
the market. 1 think, Sir, the hon.
Finance Minister probably means by it
the printing of new currency notes
to the extent of Rs. 250 crores be-
cause that is the real deficit financ-
ing.

(Hydera-
shall now

I will, Sir, discuss in a few words
the effects of this type of financing on
the country’s economy. Sir, we are
launching on a mixed type of economy.
That means we are going to have a
private sector as well as a public
sector for the starting and running of
industries in our country. In such a
mixed economy we have got to be very
clear and earmark the various indus-
tries for the two sectors to work to-
gether and also earmark the sources
of capital formation for both of them.
The hon. Finance Minister through the
Reserve Bank has entirely controlled
all the scheduled banks from lending
any money to trade and industry and
the Finance Minister is withdrawing,
by offering high rates of interest, all
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surplus money from the market. The
net result is that there is no money
left for the private sector to develop.
If we do not want the private sector
to develop, it is well and good. The
Government should come forward
and start the industries, but if the
Government does not start the indus-
tries and does not leave any money
for the private sector to develop, how
1s the problem of unemployment
going to be solved in this country ?
There are no new industries coming
up. All this is due to the fact that
there is no money in the market. It
is very easy to say that capital is shy,
but capital is not shy. There is no
capital to come forward. The sche-
duled banks are the repositories of
savings and you have controlled
them. They can only invest in
Government securities. Sir, the real
benefit of deficit financing will only
be visible if by deficit financing the
hon. Finance Minister agrees to the
printing of notes to the extent of
about Rs. 250 to Rs. 300 crores
every year. During the last war
from 1941 onwards to 1944, currency
notes to the extent of Rs. 300 crores
were printed every year and our
currency was increased by nearly 1,200
crores. I would like hon. Members
to consider what were the bad effects
of it

Sert H. P. SAKSENA (Uttar
Pradesh): Inflation.
Suri KISHEN CHAND: During

war years the prices of articles did
not go up as much as they have gone

up during the years which
you call years of non-in-
flation. If you remember the

yvears of 1942 and 1943 the price level
then was much lower than it is at
preseni, Sir, at present the prices
of agricultural products have started
going down; the prices of food grains
are also going down but it is leading
to greater unemployment. At such
a time deficit financine done by an
increase in the circulation of nqfes
may lead to about 5 to 10 per cent.
increase in prices. That means it
will arrest the deflation that is setting
in in the agricultural prices. That
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deflation is going to very seriously
affect the interests of the agricultural
population. If (he prices of food-
grains and the prices of raw mate-
rials produced by the agriculturists
go down as rapidly as they are going
down at present, it will create a very

serious situation in our country.
People do not realise it. They may
be wise after the event, but untold

harm would have been done to the
economy of the country by this type
of carelessness. I think, Sir, that
the financing of our capital
should be carried on by pure and
simple deficit financing. The Finance
Minister should leave enough sources
af capital formation in the private
sector which will. give a great sti-
mulus to the development of indus-
tries in our country, especially of the
consumer type. And if these con-
sumer type of industries develop,
it will lead to grea.er employment
and the raising of the standard of
living. After all, the standard of
living does not mean the satisfaction
of the bare necessities of life like
food. It is the consumer goods that
raise the standard of life and in every
society, it is a section of people that
produces the consumer goods and the
other sections use it. That is the best
possible economy that we can have.

Sir. I will only say thal the hon.
Finance Minister has not made up his
mind. On the one hand he wants
tn go in for deficit financing and on
the other side he wants to impose
excise duty. He has imposed excise
duty on only three items this year but
I think it is only a forerunner. He has
indicated in his speech that later on
he is going to impose excise duty on
other articles. He wants to put in
more money in the market by deficit
financing and also take it away by
cxeise duties on  consumer goods. I
think this type of policy is not going
to benefit our economy at all. He
has got to adopt some sort of a bold
policy. Too much conservatism is
not going to help our country. It is
going to create such a magnitude of
unemployment in the country that
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the whole Government will be engulf-
ed by it. It will be far better if
calculated risks are taken and a new
type of economy is evolved in the
country; unless a bold policy is adopt-
ed, there is no chance of survival.

The hon. Minister has .concluded
his Budget speech with a sort of
survey of the economic progress of
our couniry during the lasi seven
years. I submii, Sir, that it is too
rosy a piclure. The actual facts are
quite different and I shall give the

ouner side of the picture for your
kind consideration. The hon
Minister has referred to all the

events which have happened during
these seven years, but I will not
give the other side of the picture in
respeci of all of them, but only about
a few of them. The first point is
ahout the rehabilitation of tne refu-
gees. I maintain, Sir, that the
Congress Government agreed to
parzition at the last moment without
taking due precaution, so that it led
to wholesale murder, butchery * and
arson and millions had to migrate to
either side leaving behind their dear
ang near. The attemptls at rehabili-
tation have been half-hearted and the
doles have only helped them to eke
out a bare existence.

The second great achievement is
the integration of States. I submit,
that the ruling princes were a totter-
ing lot and would have disappeared,
but the Congress Government safe-
guarded their position and is pay-
ing an annual subsidy of Rs. 6 crores
free of all taxes for the last
seven years and has permitted
them to transfer assets and jeweller-
ies worth several hundreds of crores
outside the country and to distribute a
like amount among their relations in
the country.

Sir, the foreign trade and industry
have been allowed to flourish in the
country at the cost of indigenous
trade and industry and are being
allowed to take away mearly Rs. 100
crores per year in the shape of in-
terest, profit and services,
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The sterling balances are not being | will now increase the tempo of spend-

drawn and trade 1s restricted to
sterling area and Commonwealth
countries by giving all soris of pre-
ferences so that the credit of sterling
1s maintamned, Old army equipment,
outdated naval ships and outmoded
awrcraft are bemng purchased from
U K and other sterling areas to
permit them to dispose of their junk
at fabulous prices The sterling
balances should have been utilised
to hiquidate foreign assets in India at
pre-war prices The balances should
have been converted into dollars in
1949 at the then prevailing price of 30
cents per rupee That would have
enabled the Government fo set up
basic factories for machine making
and producing basic chemicals, there-
by making the country independent
of all nations in times of emergency

The level of ndirect and direct
taxation has been raised to such a
level that it has led to price-increase
of consumer goods and the people
cannot afford to purchase them The
credit faciities have been controlled
by orders of the Reserve Bank, which
15 leading to widespread unemploy-
ment The plight of trade and small-
scale industries was never worse than
at present The Government inaus-
tries are top-heavy and the cost of
production is too high

The cost of civil administration has
increased five-fold as compared to pre-
war years, and the three-fold increase
in staff 1s adding to red-tape and in-
efficiency. The additional staff is justi-
fying 1ts existence by transferiing files
from one room to another and where
decisions used to be taken after two or
three ‘notings’, they are now taken
after twenty ‘notings’.

The grandest achievement of our
Government 1s the Five Year Plan
which 1s supposed to double the na-
tional mcome 1n a period of 27 years,
probably by which date the popula-
tion would have increased by 40 per
cent. The Plan is behind schedule of
spending in the first three vears, and
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ing so that all the 2,250 crores of
rupees are finished in five vears No
proper assessment is being made of
the benefits derived from the Plan.
The cost of all construction 1s calculat-
ed on rates prevailling in the UK.
or the USA, and any praise from
interested foreign experts or wviciting
foreign diplomats, is taken as a certi-
ficate of efficiency and usefulness of
the Plan

The Government is helping :n the
creation of a new caste system It is
that of IP (Important Persons),
VIP (Very Important Persons)
and VVIP (Very Very Important
Persons), who remain apart from the
common man for fear of contamina-
tion

When the history of these seven
years 1s written by some future his-
torian, he will be surprised why the
men at the helm of affairs adopted
such a weak policy and missed the
golden opportunity of building a pros-
perous India, taking the fullest
advantage of world conditions The
verdict will be that the men were not
big enough for the occasion.

Surt H N KUNZRU (Utfar Pra-
desh) Mr Chairman, I should like to
begin by offering a warm welcome to
the officers and men of the Indian
forces who have returned recen.ly
from Korea, after doing a very
difficult job remarkably well By
their understanding, impartiality, and
efficiency they have served the cause
of world peace and have enhanced the
prestige of India.

Sir, our Defence forces may be call-
ed upon to handle even more difficult
jobs 1n future It 1s, therefore, neces-
sary that we should take such mea-
sures as will enable them to work with
the maximum efficiency The size of
our mihtary Budget which used to be
the subject of criticism every year,
has had only one critic 1n this House
this year. It 1s recognised that al-
though it may appear to be large, 1l is
not too large to ensure the security
of the country If more money were
available, I have no doubt that the
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Defence Ministry would lay claim to
a portion of it in order to provide the
things that our Defence forces badly
need. But, as no money is available,
it is more than ever necessary that
such measures should be taken as
would make for the full utilisation of
the available funds in the best possible
manner.

I should like to place before the
House and the Finance Ministry two
suggestions which, I think, without
adding materially to the permanent
cost, would add to our security and
enable us to follow a sound policy.
The first measure that I should iike to
araw the attention of Government to
1s the need for the manufacture of
swres and eguipmeat in  India. I
gnow that something is already being
done in this connection and that
wovernment is  thinking of takirg
steps to undertake the manufacture
vl stores and equipment that are now
peing obtaimned from outside. But, I
suggest that wmore active measures
snould be taken to achieve this end
and to enable us to have the mnore
tmportant stores and certain types of
mechanical transport manufactured in
this country. I do not know how
long the plans of Government will

take to mature, but I think
that it is desirable that a
Five  Year Plan should be

prepared for the development of the
manufacturing side. There are coun-
tries where the development plan has
centred round the needs of the
Defence Department. Our develop-
ment plan has not followed this
model. But I think in the circums-
tanees in which we are placed, it is
necessary for us to pay attention to

it immediately. to take substantial
steps in that direction during the
next two years of the Plan and to

make further development an integral
part of the next Five Year Plan.

The next suggestion that I have to
nake relates to the development of

our intelligence services. During
British rule, broadly speaking, the
higher personnel of these servi-

ces was largely British.
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[Mr. DEPUTY CHAIRMAN, in the Chair.]
Our experience and our knowledge

therefore of the methods of
obtaining information are rather
limited, but the value of
obtaining accurate and complete
information 1n these days cannot be

doubted. We have various ways of
gaining information; but I think, Sir,
it will be admitted on all hands that
our sources of information have not
covered themselves with credit in the
eyes of public. Everyone feels that
there is something wanting. and that
some steps should be taken to in-
crease the efficiency of these services.
Now, what T suggest. Sir, is that the
technique required for obtaining
accurate information in the present
circumstances should be  properly
studied, and that the people whose
business it is to enable their countrv
to have the material on which a
sounder policy can be based should
be properly traineq to do their job.

The second suggestion that I ven-
ture to make is that efforts should be
made to secure more co-ordination
than is observable at the presen*
time. We have some arrangemen s
for securing co-ordination. but in my
opinion they are inadequate. Take
the UK. and the U.SA. If vyou
study the methods that are followed
there, you will see that there is an
appreciable difference between the
organisation that secures this in-
formation in the UK. and the U.S.A.
and the organisation that we have in
this country. The organisation there is
appreciably superior to the organisa-
tion that we have in this country.
In America. for the co-ordination of
information they have established a
central information agency which
does not merely collate and circulate
information but has, what I may
call, field agencies. I think, Sir, that
the time has come when we should
study, as far as we can. the methods
that are followed in other countries
and try to obtain much more re.-
able information than what we are
doing al the present time. I there-
fore. think, Sir, that if a committee
is appointed by Government to go
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into this matter, it may easily be able
10 make valuable suggestions which
will be useful to the country both at
the present time and in future.

The last point, Sir, in connection

with our Defence Budget that I
venture to deal with relates to the
nieed for the appointment of an

Indian officer as Director of Military
Training. Realising the importance
of this matter I pressed Government
two years ago to appoint an Indian
officer as soon as the term of office
of the officer occupying that positica
at that time expired. But Govern-
ment extendeq his term of office bv
TWO years. This extension is to
expire on the 31st March this year,
but Government have thought fit in
their wisdom to extend his term
further. I should like to know, Sir,
why this thing has been done. We
have Indian officers cccupying higher
positions, Why is it then that we
should not be able to have an Indian
as Director of Military
Training? I know that we have
competeni British officers in our army.
We have some in our training insti-
tutions. for instance. who are doing
very good work, but I think that it

t1s high time that the post of
Director of Military Training was
occupied by an Indian. I see no

reason why the existing arrangement
should continue. I say nothing
against the officer who is Director of
Military  Training at the present
time. But I do not know whether he
has such special qualifications for his
work that it is necessary for us to
retain his services for another year or
two. I should like Government to
tell us as to what are the special
qualifications and the special services
rendered by him that have made it
extend his term of office again. I
shoulg further like to know, Sir, as
{0 what is the period for which ex-
tension has been granted. Sir, I
greatly regret the action taken by
Government. I think it is wholly
unjustified.

And now, Sir, turning to what :
may call our Civil Budget, I may

say that it is broadly speaking a
development Budget. Now, the
most important feature of this

Budget is the need for deficit financ-
ing on which the Finance Minister

has laid a great deal of stress. He
referred to it last year too. But the
emphasis that he has laid on it this

year shows that it has become absolu-
tely necessary in his opinion that it
should be resorted to in a substantial
measure. Now, Sir, I am nol opposed
on vprinciple to deficit financing.
In an undeveloped country deficit
financing, I shoulg think, would ce
necessary to a great extent to provide
the funds required for the develop-
ment of our economic resources. But

we have to consider the present
sifuation and the extent to which
deficit financing may be resorteq to
in order to carry out fully the
Five Year Plan. The statis-
tics that enable wus to judge

whether the circumstances are favour-
able to the adoption of the method of
deficit financing are those relating to
the general price index and the food
index. I shall take the food index
first. In 1852, it is well-known that
we had to importi about 4 million tons
of food from abroad. Ye* in March
1952 the food index was—I believe 1t
is for cereals—342'7; in December
1952 it was 344'5; but in January
1954 it was 386-4. The index has cer-
tainly fallen in the course of a week,
but it must be remembered that there
has been an increase of 33 points
since December 1952, A great deal
has been said about the development
of our fcod resources and the record
production of cereals in 1952-53. It
is true that the quantity produced in
this country was one and a half mil-
lion tons more than the base year
1949-50, but in spite of this we see
that the food index 1is appreciably
higher than it was in a year of ad-
mitted scarcity. :

I shall now turn to the general
price index. In December 1952 it
stood at 3727, and on the 6th Febru-
ary this year it stood at 396-8. There
was a rise of about 24 points. Here
too the position is not very reassur-
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g It 1s true that inflation has been
controlled but I think 1t 15 equally
clear that up to the present time even
a shght nflationary pressure might
eastly undo the work done during the
last two years We have therefore
to be very careful I understand that
the agricultural year 1953-54 will
prove to be even more favourable
than the year 1952-53 I shall be very
happy ndeed 1if the foiecast recently
made turns out to be true That
might ease the position and have a
good effect on the food index and the
general price index, but at the pre-
sent time we have tb proceed cautious-
ly

The Five Year Plan provided for
an expenditure of Rs 2069 crores
The Government have recently taken
in hand schemes in order to reduce
unemployment These schemes will
cost about Rs 175 crores Therefore
the total expenditure on the Plan
would be about Rs 2,244 crores Our
budgetary resources, excluding foreign
assistance, amounts to Rs 1 258
crores There 15 thus a gap between
the target and the available resources
of about Rs 1,000 crores The autho-
rised foreign assistance up to the pre-
sent time amounts to about Rs 230
crores and we can withdraw, as the
Finance Minister told wus. Rs 290
crores from our sterling balances We
can therefore reduce the deficit by
about Rs 520 crores Even go, the
deficit would be of the order of Rs
450 crores I do not Lnow whether
this 15 the maximum amount of the
gap between our resources and the
total expenditure that we have to
bridge Take the year 1952-53 I
understand that the completed figures
show that the expenditure actually
incurred on development has fallen
short of the Budget Estimates or the
Revised Estimates by about Rs 52
crores Apart irom this we have been
told by the Finanre Minmister that the
+States have lagged behind in fulfill-
ing the responsibility undertaken by
them for the provision of the resourc-
eg required for carrying out their part
of the development plans

The report | ed
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on the progress of the Five Year Plan
during the years 1951 fo 1953 draws
attention tc the same fact, and says
that 1n the case of the States the cor-
responding figure for the five year
period 13 Rs 532 crores, while the
actual performance in the first two
years 1s only about Rs 101 crores
The situation may have improved 1n
the year 1953-54, 1l seems {rom the
figures supplied to me, wtuch I have
been warned are only rough approxi-~
mat ons, that some improvement has
taken place, but I should like to know
what 1s the shortfall in State expen-
diture that 1s likely to accrue by the
end of 1955-56, and I should {furthei
like tc know what 1s the position with
regard to the development of the pri-
vate industrial sector Its develop-
ment does not obviously form part of
the development of the public sector
The Finance Minister while replying
to the debate on unemployment i1n the
other House said that the private sec-
tor had been able to obtain about 52
crores for the expansion of the exist-
mg industries and possibly the starting
of some new ones and that this sum
was adequate for 1ts purpose Now, I
should like to know whether the posi-
tion 1n 1953-54 was equally satisfac-
tory Ishould further like to know how
the Government obtain nformation
with regard to the private sector Is
there any established channel for the
provision of information? I do not
know of any publication that supplies
us with information on this subject
and so far as I know, Government
have to correspond with the directors
of each 1ndustry in order to find out
the additional sum nvested in 1t for
its expansion If this 1s a fact, I ven-
ture to think that this 1s a highly un-
satisfactory position and that some-
thing should be done to obtain infor-
mation as regularly about expendl-
ture in the private sector as can be
obtained in the public sector Now T
do not know whether the actual gap

between our resources and the
development expenditure to be
mcurred by us will be more
or less than I have calculat-

I should hke to know what the
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Government’s estimate is because
unless we know it, it is difficult for
us to make up our minds with regard
to the question of approving or dis-
approving of the extent of deficit
financing that is proposed. Taking
the circumstances as they are, it seems
to me that Government must proceed
with the greatest caution; though cir-
cumstances may have changed great-
1y for the betier during the last two
years, the forces that still exist make
it necessary that we should continue

tc move forward with caution,
lest the progress hat we
have made should Dbe des-

troved or be reduced to any mate-
rial extent. There iz just one more
point about the responsibilities of the
States that I should like to have infor-
mation about. The report on the prog-
ress of the Plan during the years
1951—53 says that in five States—
Madras, Bihar, West Bengal, Mysore
and Saurashtra—the additional re-
sources provided were of the order of
Rs. 20 crores while the targets for the
Plan period for these States is Rs. 208
crores. If the resources of these States
were {o be increased in equal propor-
tions cvery year, the 1esources of
tltese States should have heen raised
by Rs. 80 crures but as a matter of
fact they have been raised only by
Rs 20 crores. I should like to know
what this difference is due to, and this
makes it all the more necessary to
know what the actual extent of deficit
financing is likely to be.

Now I venture +to suggest that
though it is necessary to carry out
the Five Year Plan, Government
should tell the States that there is a
limit to the assistance that they can
give to the States for the purpose of
carrying out the Plan. They should
press the States as strongly as they
can to fulfil their responsibilities to
the maximum extent possible.

“ow I should like to say a word
about the customs and excise duties
propesed to be levied by the Finance
Minister. I know that the imposition
of certain customs duties and the re-
mission of certain existing duties

cancel one another but one of the
things on which it is proposed to levy
a customs duty is betel-nut. Now the
Finance Minister has said in his
budget speech:

“Profit-margins on betel-nuts have
for some time been very high often
leading to the payment of premium
on 1mport licenses. We do not
think that this would in any Wway
aftect the available supplies or oc-

casion any siguificant increase in
prices™.
1 thought, when I heard this, ‘hat

the duty would havs to be paid by
the seller who was aiready getting
high prices and not by the consumer
but my enquiries show that the price
of betel-nuti has risen in exact propor-
tion to the duty levied by the Fi-
nance Minister. he enhancement isa
little more than the duty imposed by
the Finance Minister. The duty
amounts to about Rs. 0-13-0 per seer
but the increase in the price is Re. 1/-
per seer. It is obvious therefore that
it is not the seller but the consumer
that will have to bear the weight of
the new duty. As regards the excise
duty, while the sale of cloth has im-
proved during the last two months,
I do not know whether it has increas-
ed to such an extent as to give us
some justification for thinking that an
increase in its price would not affect
its purchase by the public. I should
like tc bhave some information from
Government. So far prices have not
risen except in the refugee shops,
bul in a month or so, even the whole-
sale dealers may raise the prices.
Government must have thought about
the matter before deciding to impose
this duty and 1 should like them 10
give us full information on this sub-
ject.

Then I should like to say a word
about soaps and footwear. The im-
position of a 10 per cent. duty on
footwear has already created great
dissatisfaction in the leather market
in Agra. It is felt. notwithstam.iing
the assurance given by the Finance
Minister that shoeg produced through
cottage industries would be exempted
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irom the new duties, it 15 a fact that
the prices of footwear have risen and
that 1t 1s feared that they will de-
press the shoe market further than
1t 1s already depressed I shall not
say anything about soap, except that
il seems that at present the price of
every quality of soap has risen by
two pice per cake It seems, there-
fore, Sir, that the consumer will have
to teel the weight of fne new taxa-
tion The taxation 1s not of such &
character as might not be felt by the
consumer Eyverything that he buys
will make him realise that he 1s pay-
g more for 1t than he did before
Although the need of the Government
for gett ng more funds 1s quite clear,
yvet what has actually happened re-
quires tnai tney should pay a little
more attention to this matter and
give us more nformaton than thev
have done so far

Just cne point more, Sir, and I have
done We have heard a great deal
durmng the last few months about un-
employment, particularly unemploy-
ment amongst the educated classes n
th s country The Finance Minister
said during the unemployment debate
in the other House that the number
of the unenployed had risen from
425,000 1n March 1953 to T think

SHr1 J S BISHT (Uttar Pradesh)
To a little over 500000

Surr H N KUNZRU Yes, to
523,000 1n December 1953 Now, can
the Government tell us what the

effect of the Plan so far in increasing
employment has been? When 1t was
placed before us we found that ac-
cording to offica' calculations 1t
should increase employment by about
52 lakhs in 5 years Now, has any
mmctease acfually in employment been
observable during the three years
that have already elapsed? And
what the outlook for the future? 1
mean, 1t will be a serious thing if the
Plan®so far carried out at present has
not fulfilled the hopes of the Planning
Commussion n regard to 1ncreased
employment As regards employment
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among the educated classes, while
the Plan, no doubt, will create new
openungs for them, I think we have
to remember that this gquestion can-
not be tackled by Government alone
I think 1t will have to be tackleg by
the private sector, which includes
both orgamised and unorganised 1n-
dustries and the cottage dustries
According to the report of the Nation-
al Income Committee, the number of
people employed by factories 1n
1950-51 amounted to about 30 lakhs
and those engaged in small enter-
prises numbered 1 crore and 15 lakhs
It 1s obvious, therefore, that if the
problem of unemployment 1s to be
tackled, vigorous steps must be taken
to expand our industries and in par-
ticular, to help the unorganised, that
1s, the smaller 1ndustries, and the
cotiage 1ndustries The Government
have already established an All-India
Handloom Board and an All-India
Han liciaf. Board I do not know wha*
these Boards have done Some infor-
mation has been given about their
work in the explanatory memoran-
dum But what I want to know i3
have they a workable plan that will
enable us to reduce the unemploy-
ment substantially i the course »f
the next three, four or five years? We
have been talking about cottage indus-
tries for years and yet have made no
advance If the Handloom Board and
the Handicraft Board work 1n the
leisurely way that agencies connected
with these aclivities have done 1n the
past, then they will not prove to be of
any real value in grappling and deal-
1ng successfully with the very diffi-
cult preblem before us I hope, Sir,
that the Government will be able to
give us adequate imformation on this
point

Sir, before 1 sit down, I should like
to say 1 recognise the determination
shown by the Finance Mnister 1n
matters relating to the provision of
funds for the execution of the deve-
lopment plan and the prudent po'icy

that he has followed He will no
doubt, be equally prudent in future.
But 1t 1s the duty of all of us who

take part m this debate, to draw at-
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tention to such factors, such impor-
tant factors as seem to us to bear on
this question and while appreciating
the efforts made by Government, to
warn 1t against taking steps which,
though their purpose may be to carry
out the Plan may in the end do more
harm than gooa

3 PM.

SHrr T. R. DEOGIRIKAR (Bom-
bay): Mr. Deputy Chairman, I
congratulate the Finance Minister
over the Budget. Budgets may come
and Budgets may go but our prover-
bial poverty goes on for ever. I am
not, therefore, very particular about
the nature of the Budget. According
to me, the Budget which links up the
past with the present and provides
for the future is the best. As we are
building a hew nation, we should
care less for the past, a little for tne
present but most for the future.
Looking to this Budget i this pers-
pective, I welcome 1t

Coming to the Budget proposals to
make up the deficit. I beg to submit
that as we are planning for plenty
and are undertaking big ventures a
proper psychological atmosphere and
confidence must be created in the
minds of the people P.nching a few
lakhs from here and pinching a few
crores from tihere vitiates the atmos-
phere and endangers mairginal indus-
tries If at all small deficits are to
be made up, then export duties, im-
port duties and excise duties should be
the order of precedence. What we
do ouiside 1s not usually felt by peo-
ple but a small tax here sounds the
loudest As an example, I may give
the case of the excise duty on artifi-
cial silk fabries Sir, I have received
a number of telegrams from power
.looms in Maharashtra. They say that
their industry was already running at
a less for the last three years and as
a result of this excise duty some of
the looms will have to be closed I
do not understand why Government
did not wait ti1ll the receipt of the re-
port of the Textile Enquiry Commit-
tee or the Taxation Enqury Com-
mittee. I, however, request the Fin-

ance Minister to exempt all power
looms and not upto ten power looms
only from this taxation.

As regards the enhancement of
duty on arecanut, I must say that
the Finance Minister has been 1ill-ad-
vised in th.s matter The position of
arecanut 1s this: The consumption
of arecanut in this country 1s about
30 lakh maunds. Out of these 30
lakhs, we produce 21 lakhs and 1m-
port 9 lakhs Last year, that ig from
January to December 1953, we 1un-
ported 6,88,900 cwt or about 9 lakh

nauna. of arecanut. The countries
-from wh.ch we 1mported are the
Straits  Settlement, the Federated

Siates of Malaya, Ceylon and Singa-
pore Our imperts {rom the Straits
Settlement are about 80 per cent, and
our mmports from Pakistan are almost
negligible. Coming to the value of
mmporis last year, the total value of
our imports was Rs 3 crores and the
duty was Rs 5 crores Now the value
of 1mports w.ll not increase but the
duty will be Rs 8 crores. In terms
of pounds, for every pound of areca-
nut at the port of landing, its cost 1s
only s1x annas and the duty will be
one rupee, that means, the cost of im-
ported nut will be Rs. 1-6-0 and the
selling price on an average in the
wholesale markets will be Rs. 1-12-0
The price of indigenous nut varies
from market to market and from
varlety to variely In the Shimoga
market, average wholesale price is
Rs 1-6-0 per pound The prices in
our markets depend upon the price
of imports Our market prices will
not remain at Rs 1-6-0 per pound as
at present Therefore. what the Gov-
ernment says v 2z, that the prices will
not 1ncrease 1s not true May I ask
the Government whether they are
prepared to control the prices if they
go up? If they do so, blackmarketing
and searcity will come Sir, the retail
price of arecanut has already risen
to Rs 2-8-0 per pound The Govern-
ment has Dbenefited the middlemen
and, to a certain extent, the growers
at the cost of the consumers Sir, is
1t not strange that for arecanut worth

about six annas. the consumer is made
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to pay Re 1! as duty® Government 1s
mmposing 266 per cent duty on areca-
nut In the schedule of Sea Customs
vou will find that next to motor spirit

belel-nut occupies the place May I
know whether there i1s any other
commodity so heavily taxed except

petrol? One cdh understand the er-
cesslve duty on petrol because Gov-
ernn.ent has to spend in construct-
g, maintaining and repairing roads
but 1n the case of arecanut Govein-
ment has to spend nothing

Sr, as regards the duty on soap
and footwear to make up the deficit 1n
th~ revenue Budget, 1t 1s egually
vexatious I am not expert in the art
or -cience of taxation but I think
Covernment could have made up the
aencit by mmposing an additional duty
0n manganese ore mica, coir, cashew
nu., coal, fruuts and vegetable and
footwear If that were not possible
tren we could have cut our develop-
mental expenditure by Rs 5 crores
and even 1f that was not feasible then
we could have a deficit Budget of Rs
243 crores mmstead of Rs 238 crores
It i after all, the psycnological effect
that matters ana not mon.y
Anyway 1 request the Government
at least to exempt chappals and wash-
mg soap from this duty We could
now say, Sir, that we are taxed from
ton to toe

Sir, our Finance Minister can right-
ly be proud for tne things that have

happened during the last year Our
Plan 1s progressing vigorously The
price index has come down Thereis

mciease 1n dustrial production The
food situation 1is gradually 1mproving
and the position of our balance of
payments and that of the dollar 1s
also satisfactorv  That 1s creditable
and very creditable but we are
sorry that m spite of these m-
provements, unemployment 1s also
increasing I entirely agree with the
Finance Minister when he savg that
untmployment 1s not a short-term
phenomenon calling for short-term
remedies but I do not agree with him
when he says that increasing numbers
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OI our men and women coming out
of schools and colleges will be absorb-
ed by the increase in the economic
activittes That 1s a pious hope May
I ask him whether we have gqualified
these young men and women to take
aavantage of the econom c activities?
Sir, can somebedy tell me, 1n precice
terms what the aim of our education
137  The Soviets, for example, say
that the aun of Soviet education 1s the
creation of active workers for ihe
onstruct on of socialist society In
Tapan they say that there 1s no unem-
ployment necause everycne gets some
training 'n art cratt or science Simi-
lar .s the case 1n other countries
But 1if you lock to India you will find
that a bov or a girt who wants 10 ap-
pear for the Secondary Schocl Leav-
g Examination 1s made to study a
number of languages In Boumbay,
for instance, a student 1s required to
study four languages English 1s one
Classical language 1s another Hindi
15 third and mothertongue 1s fourth
I have <een th. amount of energy that
the student spends in learning these
languages and mastermg none 1 do
not know whether multi-linguism s
the aim of our education That 1sthe
tragedy of our presenl education, Sir
We are aiming at hundred per cent
literacy, but Gandhipn said literacy
1s no educat on ner even a beginning
of it Sir we may be creating an
army of unemployeds if we do not
alter the basis of our education and
that too 1mmediately Government
has undertaken short-term remedies
to remove unemployment hy provid-
mg 10bs ta 96100 persons a« school
teachers I only wish that the remedy
should not prove to be worse than
the disease

Sir, our 1ndustrial production 1s 1n-
creasing We are glad of it, but may
I ask whether any attempt has been
made to understand why so many
Iimited companies that had sprung up
during the war have gone or are going
mto liquidation  Recasting the com-
pany law will not improve matters
An attempt should be made to appoint
a small committee with a view to
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study the wnole problem and with
a view also to reorganising angd plan-
ning the small-scale industries. Sir,
as at present our industry is subject-
ed to four checks. The  Finance
Ministry wants more income tax, more
excise and more customs. The Lab-
our Ministry wants more wages, gra-
tuity, bonus and other benefits to its
workers. The Industry Ministry wants
more production, more efficiency and
more qual.ty, and the capitalists want
more proiits, more commission and
less supervision on the part of the
Government. The only creature who
is subjected to these is the poor con-
sumer who is a victim in this game
of pull and push. He is the ass of the
burden. I therefore say, Sir, that un-
less there is co-ordination in the
different departments of the Ministry,
matters will not improve, According to
me :he fate of the smail-scale and cot-
tage industries is not very brilliant,
hemmed in as they are by these ‘“dos”
an. “‘don’ts”. It is up (o the Govern-
ment to give serioug consideration to
these and improve matters if they
think necessary.

Sir, I must thank the Minister for
Information ancd Broadcasting for ve-
viving the Indian I'nformation and the
Bharat Semachar, which had stopped
publication two or three years back,
I must also thank the Government for
the readiness and the sympathy with
which they came to the help of the
famiiie-stricken in Maharashtra,

Sir, with two quotations I am end-
ing my speech. Bhartrihari has said:
e | gueafe afz fafedaaam o
g gafexr  AFEY YW 0

“Ch, King, if you want to milk this
cow in the form of earth then feed
the people who are like her calves."

Now the Raja has gone but the Fin-

ance Minister is there. So it is his
responsibility
Mahatma Gandhi says: “I shall

work for an India in which the poor-
est will feel that it is their country in
whose making they have effective
voice. an India in which there shall

|
|

oe no high clas: and low class of peo-
ple, an India in which all communities
will live 1n harmony. Western demo-
cracy is on its trial. If it has already
proved a failure, may it be reserved
to India to evolve the true science of
democracy by giving a visible demon-
stration of its buttress. Corruption
and hypocrisy ought not 1o be inevi-
table products of democracy as they
are to-day. Nor is the bulk a true
test of democracy. True democracy
1s not inconsistent with a few persons
representing the spirit, the hope and
the aspiration of those whom they
claim to represent. I hold that demo-
cracy cannot be evolved by forcible
methods. The spirit of democracy
cannot be imposed from without. It
is to come from within.”

Becam AIZAZ RASUL (Uttar Pra-
desh): Sir, I congratulate the Finance
Minister on presenting to Parliament
the seventh Budget of Free India. 1
also join Dr. Kunzru in welcoming
our troops from Korea. As he has
rightly said, they had a very difficult
duty to perform and the manner in
which they have performed their diffi-
cult task has earned the respect and
admiration of peoples all over the
world. We are proud of them.

Sir I would like to say something
about the U.S. military aid to Pakis-
tan before I express a few ideas on
the Budget. It is unfortunate, Sir,
that this pact should have taken place
ang it is very natural that it should
give rise to tension and to many sus-
picions. President Eisenhower has pro-
mised that he will thwart aggression
if it takes place by virtue of this aid.
If that promise is to be kept it follows
that American military officers will
step in all over the military establish-
ments of Pakistan and be present in
all strategic positions. That means, Sir,
that Pakistan’s independence will be
compromised, but Pakistan leaders
protest that the alliance does not in
any way aftect their sovereignty and
independence. If their claim is +0 be
justified then President Eisenhower’s
promise cannot’ be fulfilled because t.
do that it is mecessary to place their
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officers stationed 1n strategic posi-
tions 1n tne country to which muatary
aid 1s being given. Anyhow it is
clear, and Pakistan cannot escape the
fact that United States of America’s
military aid 1s given to a country to

promote the foreign policy of
Amerlca This 1s not very different,
Sir, from the old Imperial Policy

which the British followed for long
and which 1s well known to us When
King Amanullah of Afghanistan
decided on the 1ndependence of
Afghanistan, 1t meant a break with
British contror over Afghansian’s
foreign affairs If Pakistar now sub-
mits 1tself to the foreign policy of
America 1t compromises 1its ndepen-
dence and sovereignty and brings the
old war to its territory Our Prime
Mimister has said that this mlitary
aid brings 1n g new type of colo-
nialism and thereby threatens fhe
rewly-won freedom of the countries
af Asie  Pakistal cannot claim that
it 1s faced with the same situation as
Turkey Turkey for centuries has
been afraid of Russian aggression and
has always been sensit've to threats
of danger Pakistan has no such pre-
dicament and 1s not exposed to that
kind of danger It i1s thus clear that
Pakistan has formed this alliance not
in the interests of 1tg security but for
other reasons These must be ¢ivin-

ed Some may suggest that the
acceptance of this military aid will
effect a saving of a substantial

amount of national wealth which may
be diverted to cstrengthen the econo-
mic structure of the country and
vroviding 1ncreased employment to
its people  But, Sir if economic re-
cons*ruction was the cnly objective,
one wonders why such a roundabout
method should have been adopted
It woula have been easier and <aner

to have asked for economic rather
tnan military aid The other reason
that 1s being suggested 1s this  that
Pakistan’s aggrandisement of  her
armed.mlght 18 due to a deswre for
military adventure In the latter
case, neighbouring countries like

India and Afghanistan would be less
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’ than circumspect 1f they were to
1gnore the dangers that they are ex-
posed to In fact, most of us feel
that in referring to these dangers our
Prime Minister has been most
moderate and resirained and rightly
so because he does not want to cause
a scare He believes 1n the inherent
strength of his country and his con-
fidence 1s well founded Sir the call
which he has made to the nation
deserves emthusiastic resporse and I
am sure that my Musiim brethren
will be as responsive s any other
section of the populatior, and I
assure the Prime  Minister that the
Mushmg will lend their best support
in strenglhening the security of their
ountry and be prepared tc offer any
acrifice which they may be called
vpon to make m this connection
Their 1nterests are bound up with the
prospeirity of Indiz and they, more
than any other section feel that 1t
will pe a tragedy 1if relations betweer

Inca and Pakistan were 1o be
stramned In fact, those readers of
Pakistan who profess mterest 1n  the

weil-being of the Ind an Muslims are
doing those very peopte the greatest
alssarvice by causing a breach in the
relaionstup between t.» twvo coun-
| ©es Sr t{he future prosperity and
~tapihity of this sub-continent—ndeed
of South  Asia—depends to a large
extent on the closest co-operation
teiveen Ind g and Pakistan and any
dev-lopment which retards that pro-
cess will be suicidal to the irterests
of both especially of Pakistan Some
le~gers of Pakistan have for some
time been flirting with the 1dea of
Pan-Islamism and for that purpose
heve been trymg to forge a link
*hrougn this pact with the peovles of
‘ the Middle East But rightly, there

has been no success, because even
recently the Foreign Mimister of
Turkey reiterated the secular outlook
of his country The Arabs hava re-
peatedly rejected the move because

thev believe m an Arab umty and
Having

not 1in the Pan-Islamic 1dea
failed to carry out this design by pro-

ccnferences. they are

paganda and
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now adopting a method of assoclating
these countries with themselves 1n
miiitary alliances with American aid
It remams to be seen whether they
succeed 1n this

Sir, turning now to the Budget, the
Finance Min ster in his speech dis-
c1osed tie fact that a provision has to
be made for Rs 474 crores in the
current yvear to meet Rs 26 crores of
revenue deficits, Rs 395 cgpres for
financing essential capital outlay
and assist ng the State Governments,
local bndies ete tor finanang their
development schemes and Rs 53
crores tor repayment of the maturing
debt This he expects to make up by
raising Rs 75 crores from loans 1n
{the country Rs 48 crores {rom foreign
a.sistance and dollar loans, Rs 45
crores from small savings and Ks 56
crores from other remuttance trans-
actions This leaves an over-all de-
fictt of Rs 250 crores Now, Sir, as
~ wegmzanr looking after my household,
the conception of deficit in budgeting
1s foreign to me I believe in cuiting
my coat  according to my cloth I
realise however that moneyv for the
Five Ycar Plan has to be found some-
how and the Plan has to be complet-
ed But the question arises whether
we would be able tc spend the large
sung of money provided mn the
Budget Reverting to the deficit of
Rs 250 crores, part of this 1s to bhe
met by drawing upon the sterling
balances and the rest by 1ssuing new

currency How much of each 1g in-
tended has not been disclosed.

Now, Sir, the expenditure on
D~fence 1s only Rs 6 crores more
than last year Is this expenditure
adequate? We have to be well-
eauipped and well-fortified A sum

of Rs 12 crores 15 being sought to be
raised by levying excise on commodi-
not

t1es  but these commodities are
luxury goods but things which are
used by the rich and vpoor alike. As

has been said by many hon Members
here, it would have been a good thing
f these commodities had not heen
taxed It 1s useless to say that this
additional lesy will not fall on the
consumar because as we all know

and as bas just beepn pointed oui by
several hon Members, 1t 1s sure to
fall on the consumer in the end. I
would have been very happy 1if shoes
and chappals had been exempted whose
cost does not exceed Rs. 10, those
wear ng shoes of 5 higher price than
Rs 10 may afford to pay the In-
L.23521 puice but rhappals and shoes
piiced less than Rs 10 are generally
worn by the lower middle class and
by peovle who can hardly afford to
pav orything more than that and it
would have been g good thing if rhey
had been exempted In the same
way, I thmk 1t would have been a
good 1dea 1f washing soap had been
exempted froem this tax because wash-
mg soap 1s used by rich and poor a.ake
and 1t will certainly cause great nard-
<hip to the poor classes

As regaids duty cn cement  Sir, of
course 1t may provide an emotional
satisfaction to our Finance Minister
to have imposed this duty but he
must also realise that about 50 per
cent of the cement wused in our
country 1g being consumed by the
Government 1itself, so that the Gov-
ernment will have to pay a higher
price for the cement that 1t will use
When sales tax wa "cing imposed 1n

the States 1t was said that 1t would
not fall on the consumer but our
exverlence hag been quite the
apposite Iy tact T have several
tures come across cases where the
s-ookeepers have charged sales tax

evon on commoditieg on which 1t 18
not levied so that the ordinary man
not knowimng what articles or what
commodities are taxed and what are
not taxed, has to pay these taxes
along with the price of the articles
that he 15 buying, and of course mn
every case on the chargeable 1temns.
Now Sir, I would like to say some-
thing about betel-nuts, I come from
a State where betel-nuts are consums-
ed in a large quanfity and this addi~
tional levy on this comvodity  will
certainly be a great blow to thg con-
sumers of my State

It is useless to say that the burden
of the additional levy on these
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articles will not fall on the con-
sumers OQur experience proves some-
thing difterent I have just mention-
ed the sales-tax and so with betel-
nuts  The middleman 1s certainly
not gowng to undergo any loss on,
account of the additional levy Apart
from that, I wish to make out an-
other point I find that Dbetel-nut
produced in India 1s of the order of
22 lakb maunds on which there 1s no
excise duty The consumption of this
commod ty m our country ig 33 lakh
maunds and {herefore we have to 1n-
port 11 lakh maunds a year from
abroad In the Finance Bill, the
provision 1s that ‘“the duty on betel-
nut 18 bemng increaced from 9% annas
vreferential to Re 1 preferential
with corresponding adjustments 1n
the standard rate” That meang that
the Government have 1ncreased the
custems on mmports and from this 1t
expects to get Rs 3 crores but the 22
Jakh maunds which 1s produced in the
country goeg scotfree We would
have been very havpy 1f these 22 lakh
maunds of betel-nut that are prodac-
ed 1n the country and which have nct
been subjected to excise duty, had
been made available to the consumer
at lower prices But the standard
rate having been increased the price
of betel-nut will atonce shoot up, and
has already dene so, and the con-
sumer will have to buy it at that rate
—because he will be charged the
maximum price Calculating Re 1/-
per pound on 22 lakh maunds the
additional amount comes to 18 crores
of rupees, who benefits by this
amount? It is the grower and the
maddleman Of course, you are help-
ing the Indian grower to the extent
of Rs. 18 crores; but the consumer 1s
also called upon to pay not Rs 3
crores but Rs 21 crores out of which
only Rs 3 croreg will reach the Gov-
ernment coffers and the rest will go
into the pockets of the wmiddlemen
and the growers I hove that some-
thing will be done about this

Now Sir, I come to another point
1 have on another.occasion, brought

1848

very unfair manner in which my
State of Uttar Pradesh 1s being treat-
ed by the Centre, ag regards money
for development and other purposes.
Out of the 303 crores of rupees allot-
ted to Part A and B States, in grants
and loans for development vurposes,
I find that UP. 1s only getting Rs. 71
lakhs which represents 0-2 per cent.
of the total while other States of the
Union have been freated with a
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iiberality which, I for one, would
have welcomed with greater cordia-
ity 1f the  step-motherly  treat-

ment meted out fo my State had not
been so glaring 1n character Our
development schemes of Ghagra
Valley Project and Rihand Dam are
bemng held up on account of paucity
of funds  Projectg Like Mahanadi,
Kosi, Damodar and Bhakra are wcll
under way; but the Ghagra Valley
Pioject which will produce about 40
lekh kws of electricity and passes
through about thirteen districts of
U P, containing about 18 million peo-
ple and covering an area of 25.000
square miles, cannot be proceeded
with on account of lack of funds.

Then, Sir, out of all the locomotive.
fertilizer, aircraft, and steel plant
factories and national laboratortes
only one—the Central Drug Research
Institute—is located in the UP I
bring 1t to the notice of hon Membe1s
who are apt to say that UP gets pre-
ferential treatment I bring 1t to the
notice of the hon. the Finance Minis-
ter who I am glad is present and hope
that he will see that some more
money 1s allotted to my State

Sir, the Finance Miister, n his
Budget speech, has said that the
States had not shown the same readi-
ness to augment their resources to
the extent envisaged in the Plan As
far as UP 1s concerned, I may in-
form him that there 1s no scope for
further taxation Already the people
are groanming urder the burden of
high prices, and if any additional
burden 1s put on them, the whole

to the notice of the Government, the | economy of the State will collapse
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I welcome the abolition of Im-
veria]l preferences so far as the im-
port of motor cars, their accessories
and parts are concerned

One minor point which I would like
to bring to the notice of the Finance
Minister 1s regarding the issue of in-
come-tax  clearance certificates fto
people gomng oulside India I have
been told that these certificates are
1issued from Delh: For instance, if
T am living i1n  Lucknow and I ask
for a clearance certificate, they give
a certificate there, but 1t has to be
aporoved formally by the authorities
m Delhi  This Sir 1s causing great
hardship and 1 would request the
hon the Finance Minister to make the
State headquarters 1ssue 1t, that i1s the
Income-tax officers should be em-
powered *¢ 1ssue income-tax clearance
certificates

Sir I welcome the improvement in
tne fooa situation in the country and
the derationing of foodstuffg i most
States This 15 a most heartening
development and I congratulate the
Food Minister on his bold policy

I am glad that 1t has been decided
to publish text-books on the Five
Year Plan for teaching in middle and
1 gh schools 1t 1s very necessary
that our children study this Plan and
know what 1s being done to develop
the resources of our country and to
improve the living standards of our
people I hope the publication of
these text-books will be expedited

Another thing that I would Iike
to bring to the notice of Government
15 the opening of more vocational
centres for training 1 handicrafts in
different parts of India During my
recent visit to Japan I had the
opportunity of seeing some of their
vocational centres and it was really
extremely interesting to see these
placeg when men and women are
being taught handicrafts, at Govern-
ment cost with no fees of any kind
The courses last from six months to
two years, and after receiving this

training these men and women are
absorbed 1n private or Government
establishments and 1ndustries 1n the
country

S'r so much has been said about
unemployment in our country that I
do not want to dilate upon that point
It 1s ot course, a crying need of our
country I would like to suggest that
the opening of these  vocational
cenfres in far larger numbers than
are at present in existence, 1s very
necessary I enouired from the
Labour Minister one day I think and
he told me that there were about 160
vocational centres i the whole cf
India In a large country like India,
I feel that this 15 a very small num-
ber The need of our country today
1s that our men gnd women should be
taught handicrafts which they can
use for the purposes of earning their
own living and also for ihe purposes
of developing small and cottage 1n-
dustries Japan 1s very famcus for
her cottage industries 1 found that
there was nothing new thal was
happen ng there, except that people
were taking an interest in the deve-
lopment of cottage industries
Wherever a particular commodity
was available there they opened fhat
particular cottage industry They
worked 1n their homes and received
orderg from big busmess houses for
the sale of these commodities on a
cooperative basis This should lke-
wise be develooed in our cwn coun-
try, and our men and women should be
tramned to utilise their knowledge not
only for earning their own lvelithood
and mmproving their resources but
for the economic progress of the
country also and for relieving the
problem of unemployment

Mr DEPUTY CHAIRMAN: Before
1 call on the next speaker, I think the
time has come to restrict the time for
speeches There are 15 names on the
st for today 1 would therefore
request hon Members not to take
more than 15 minutes. Mr. Satyapriya
Banerjee.
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SHr1 S. BANERJEE (West Bengal):
Mr. Deputy Chairman, it is said that
the Budget is the balance-sheet of a
nation, a nation that was in the
immediate past, a nation that is in the
living present, and a nation that is
going to be in the immediate future.
The hon. the Finance Minister has, in
his Budget statement, drawn a very
rosy picture of the economic condition
of the land. He claims that the food
position is satisfactory, the trend of
prices shows that inflation has been
successfully overcome, industrial out-
put is increasing, the balance of pay-
ments position is fairly satisfactory,
the dollar position has improved; but
the net result of all these achievements
about which the Finance Minister has
waxed so eloguently has come to this
that unemployment has cast its gloom
over the entire country and want is
writ large on the face of the common
man. Not a ray of hope nor a streak
of light is there to sweeten the home
of the common man. What is this due
to?

This brings me to the tax structure
contained in the Budget. The Finance
Minister has said that no changes are
proposed in the income-tax rates
which, for the next year, will continue
to be the same as at present. He has
however levied Union excise duties on
superfine cotton cloth and other
varieties of cotton cloth. He has levied
excise duty on cement, soap and foot-
wear. But may I say that the whaole
structure is very significant? Sir, shall
I be wrong if T may be permitted to
interpret this scheme of taxation as a
sign that the Government has accepted
the validity of the contention of the
capitalists that the present level of
direct taxation tended to destroy
business initiative and that any
increase in the burden of such taxation
would be a serious handicap to capital
formation and development in the
private sector. It is well-known to all
that the unsatisfactory performance of
this sector has caused grave concern
and anxiety in official quarters and the
avdidance of any new imposition by
way of direct taxation is a sure indica-
tion of the solicitude of the Govern-
ment for private enterprise and its
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anxiety to make things not difficult for
them. I must congratulate the indus-
trialists on their no mean achievement
1n convincing the framers of the fiscal’
policy that social objectives such as
reduction of inequality need to be
limited by a realistic appreciation of
the necessity of providing industrialists
and investors with adequate incentives.
This brings me to the very last
sentence of his statement. He is
conscious that he is on the right road.
I join issue with him directly here.
Avoiding taxation of the rich and
taxing the already penniless poor is
certainly not the right road. The
right road would have been to take to
those measures of taxation which
would have enthused the whole
people—man, woman and child—to
exert their utmost to see that the Five
Year Plan which forms the background
not only of this Budget but also of the
previous Budgets, which aims at raising
their standard of living, succeeds.
Why did they not stand behind it? The
reasons are not far to seek. The
peasant is now in the very same condi-
tion that he was under the British rule.
The worker is eking out his miserable
existence in the same way as he did
under the British rule. Where is the
change?” The psychology of change,
that is to say, a change in the psycho-
logy of the common man has got to
be introduced by the Government—if
it really means business—before it can
hope for any substantial progress in
the implementation of the Five Year
Pian. The present Budget has com-
Jpletely failed tc bring this about.

Sir, I was astonished and amazed to
see 'how the Finance Minister could
have written such a sentence in his
Budget statement as “The rehabilita-
tion of displaced persons is now near- .
ing completion.” I do not know what
rehabilitation has Leen done with
regard to the displaced persons of West
Pakistan. But I know what has been
done for the refugees from East
Pakistan to West Bengal which is my
constituency and which I have the
honour to represent here because “I
live. move and have my being” with
the refugees. When I go back I
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can confidently assert that rehabilita-
tion here has hardly begun. Several
crores have been spent. I do not deny
it, but those crores have not gone an
inch towards their rehabilitation. They
might have given some relief, but
rehabilitation has a different connota-
tion—it means the absorption of the
refugees in the economy of West
Bengal and her social production. Have
the Government been able to do so?
The answer is an emphatic ‘No'.
Therefore it was really unimaginable
that a Finance Minister of the Union
of India of the stature of Shri
Chintaman Deshmukh should have
written such a sentence in his Budget
statement, a sentence which does not
tally with facts. I may go further and
say—which is a travesty of truth and
which will undoubtedly mislead the
unwary public, a thing certainly the
hon. Finance Minister cannot and does
not want.

Sir, deficit financing has been the
order of the day. In the original Five
Year Plan for the whole period of five
years only Rs. 290 crores were pro-
vided, but what do we find in the next
year’s Budget? In the next year we
have Rs. 250 crores of deficit financing,
a risk which, I think, the hon. the
Finance Minister would do well to
think over before plunging into it and
if during the course of the year
occasion arises to put a stop to it, he
will have the courage to do it. I am
not opposed to deficit financing in
principle. There are occasions when
deficit financing becomes a necessity.
If deficit financing, on the other hand,
paves the way to inflation, immediate
steps should be taken to put an end
to that and I am sure that the brightest
jewel in the crown of the Government
of India, Shri Chintaman Deshmukh,
will rise to the occasion if circum-
stances so demand.

He has only just touched on the
question of unemployment and referred
us to what was said in the past. There
is considerable increase in unemploy-
ment and it is gradually mounting.
What is the remedy? Long-term
measures are needed. Nobody joins
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issue with him in that regard. Un-
employment is a scourge on society,
The greatest evil of unemployment is
not only physical but also mental, not
only on account of the privation which
it brings in its train but also on account
of the hatred and fear which it
breeds—hatred for those who are
responsible-for this unemployment and
fear of starvation on this account.
Sir, without going into the causes of
unemployment and the long-term
measure to deal with it may I ask
what is going to be done with the
relief of the unemployed here and
now? Shall they face starvation? Is
provision for the relief of the un-
employed incompatible with long-term
measures? Would not a slice out of
175 crores provided to meet unemploy-
ment be diverted for unemployment
relief?

(Time bell rings.)

Sir, T will now come to some specifie
subjects. The Damodar Valley Pro-
ject is one of the biggest projects in
the Five Year Plan. Many crores of
rupees have been spent on it and
perhaps many more crores have been
misspent. It appears that, when the
Damodar Valley Project was started,
nobody gave any thought to the effect
which this Project would have on the
port of Calcutta and consequently on
the city of Calcutta. The other day
the Chief Minister of West Bengal,
Dr. B. C. Roy, at his Press Conference
here in Delhi stated that, if the port
of Calcutta was gone, the whole city
of Calcutta was also gone. Therefore
I would like to draw the attention of
the Government to the need for taking
steps simultaneously to see that the
port of Calcutta does not suffer on
account of this Project and also that
the Damodar River is tamed. These
should go simultaneously hand in hand,
and not one at the cost of the other.
I should like to refer here to one civil
engineer of repute in Calcutta who has
been trying his best to din into the
ears of the Government of India the
possible and probable effect of the
Damodar Valley Project on the port
of Calcutta. He has published articles
in the Press, written letters to the
i Tl X
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Government, from the lowest to the
highest, from the Port Commuissioners
to the Prime Minister and Planning
Minister Acknowledgment 1s received
but nothing else 15 done Could not
the Government send some of their
experts to talk with him over tne
matter ana see that something 1s done
which will mamtain the port of
Calcutta and also tame the Damodar
River? That engmeer 1s Shri1 Kapil
Bhattacharya

(Tvme bell mings)

It 1s unfortunate that I have no time
I would mention only one matter
When he drew the picture of the
economic situation in the country, the
Finance Mmaster reierred to sinmkes
Strikes are really bugbears to the
Treasury Benches Workers do not
resort to strikes just for fun They
resort to them when 1t becomes a life
and death auestion to them If steel
production has gone down 1t has gone
down not on account of the strikes
that the workers were forced to resort
to, but on account of the recalcifrant
attitude of the employers supported by
the Government It 1s that which 1s
responsible for the fall in the produc-
tion of steel Therefore my appeal to
the Government will be to have a
human approach to the whole question,
the whole Budget should have a
human background which, T am afraid,
the present Budget lacks Sir. I have
done

Suri B P  AGARWAL (West
Bengal) Mr Deputy Chairman, this
Budget has been looked uvon by the
various sections of the House from
various angles While certain hon
Members have criticised 1t right and
left there are many on this side who
have offered their congratulations to
the Finance Mimister 1 for one feel
that the Finance Minister’s 1s the most
difficult role in the Cabinet While
there are all sorts of demands for all
possible schemes and reliefs. to which
there 1s hardly any end I do not think
there 1s anybody who likes his own
interests to be touched

Taxatl.on of any kind, big or small,
1s always disliked There 1s a general

1
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hue and cry from all sections of the
community that they are already hard
hit and there 1s hardly anything left
with them out of which they may be
in a position to contribute anything
further to the general exchequer The
only course open to Government under
these circumstances was to refer this
question to the impartial enquiry of
an Expert Commission so as to find out
ways and means as to how and where-
from further revenue could be raised
to meet the growing needs of the
country This has already been done
by the appointment of the Taxation
Commussion It may, however, take
1ts own tume, while the country’s march
of progress canno: pe stopped Any
new taxation under these circumstances
was out of the question and the
Finance Minister has acted wisely in
not launching upon any measures of
large taxation

The few taxes which have been
proposed are unobjectionable, as far
as I can see, although 1t would have
been better if even these had not been
imposed and the status quo maintained
till the findings of the Taxation Com-
mission were out After all, even with
these taxes, there 1s a large deficit
which could not be filled, and the non-
imposition of these taxes would have
made lttle difference to the main
currents of the Budget I do not see
how the enhancement of the duty oM
betel-nuts can be objected to on the
grounds that it 1s an article of very
essential need If cigars and cigarettes
are luxurles, I think that betel-nuts
are equally a luxury

AN Hon MEMBER No, Sir

Surt B P AGARWAL They cannot
be put on the same footing as food
and clothing If excise on superfine
cloth has been increased, the import
duty on superior staple cotton has been
4 1 abolished Similarly, if excise

I duty on cement has been
mmposed, 1mport duty on certain kinds
of steel has been abolished Thus
taking 1t on the whole, I do not think
any serlous objection could be raised
to the new taxes on any reasonable
grounds
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Coming to the ways and means of
meeting the large deficit when the
.avenues of large taxation are no more
open, the dehcit could be managed
either by borrowing or by leaving the
deficit as it is for liquidation in future
good years and managing the tempo-
rary requirements by short term loans.
In the present international situation,
in which we find ourselves, it seems
almost improbable that we can count
upon large foreign aids. 1 therefore
think the Finance Minister has done
the best under the circumstances by
embarking upon the field of deficit
financing. Looking to the downward
trend of prices and the all-round
improvement in the various spheres of
production, I think the opportunity has
been rightly chosen for this step, and
this was the only sound policy in the
existing circumstances.

I should, however, like to know one
thing from the Finance Minister
whether this entire amount of Rs. 250
crores of the deficit financing is pro-
posed to be raised from the banking
and business circles or any portion is
to be offered to the Issue Department
of the Currency. I believe this amount

will be entirely drawn from the
market. Therefore, I hope, the Finance
Minister will take necessary pre-

cautions to see that this does not create

conditiens of competition in the
tusiness circles, thereby creating
cifficulties in meeting the financial

requirements of the industries in the
private sector. What I mean to suggest
in this connection is that Treasury
bills should be offered to the market
ul times when the pressure of demands
from the industries may be slack. In
short, conditions of competition
between the Government and industry
snould, as far as possible, be avoided.

Coming to the problem of imple-
snentation of the various development
projects, I think the whole country is
behind the Government in wishing it
nll success in its efforts to implement
4he various schemes. The additional
provision which has been made in the
Budget is well appreciated by all; but
there is an honest apprehension in
many minds whether the Government

machinery, as it is at present consti-
tuted, will be able to make full
use of these funds. From past history,
it appears that the Go%ernment
machinery nheeds to be immediately
geared up for utilising these funds to
ine proper extent. The Prime Minister
had stated some time back that the
Government machinery needs a
thorough shake-up if the results are
1o be achieved quickly and let us hope,
that these commendable views of the

Prime Minister are translated into
action without delay. The Finance
Minister has also expressed in his

speech that this matter was receiving
the close attention of the Government.
I hope therefore quick action is taken
m this behalf and the House is fully
informed of it.

I should like to make a humble
suggestion in this respect. It would be
much helpful if Members of Parliament
are afforded greater opportunities of
associating themselves with the pro-
gress of the various development
schemes. This. in my opinion, could
be done by appointing small com-
mittees of Members of Parliament for
each important project. The members
of such committees could frequently
visit these projects, see their working
and progress and report to Parliament
with their suggestions for improve-
ments, etc. from time to time. By
associating Members of Parliament, on
the one hand there will be less of
uninformed criticism and on the other
hand they will be in a position to offer
useful suggestions. I hope this will
receive due consideration of the
Government.

With these views on the general
aspect of the Budget, I should like to
draw serious attention of the Govern-
ment to the growing unemployment
amongst the educated middle classes
of the country. This problem has
assumed a very serious aspect in the
State of West Bengal which I have the
honour to represent. The displacement
of a large number of middle-class
people from East Bengal has created
a difficult situation in West Bengai.
There is not sufficient land in West
Bengal to feed the entire population.
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It 1s, therefore, an imperative neces-
sity that Suitable employment for this
vast number of middle-class and dis-
placed persons 1s found out at once

Frequent troubles mn the city of
Calcutta over any little issue are an
outcome of the frustrated life of the
people This cily of Calcutta 1s a big
industrial centre and happenings there
have wide repercussions throughout
the country The resources of West
Bengal alone are not sufficient to meet
this growing trouble The Centre
should therefore find out ways and
means of solving tlus difficulty very
early, otherwise I am afraid, Calcutta
mayv be a danger spot for the whole
country The only way 1n which this
difficulty can be solved 1s by the
creation of cottage and small-scale
industries side by side with the large-
scale 1ndustries, and I feel that the
measures so far adopted have not
touched even the fringe of this pro-
blem In view of these circumstances,
I would earnestly appeal to the
Government to look into this matter
seriously and with sympathy.

Another matter about which I have
felt 1s the treatment meted out so far
to the system of indigenous medicines
in the country Looking through the
Budget figures, 1 find that a recurring
and non-recurring grant of Rs 18
crores has been made 1n the Civil
Estimates for the Medical and Health
Services Out of this provision, only
a paltry sum of Rs 5 lakhs has been
provided for research in indigenous
medicines While we are all proud of
the endeavours which are being made
in the sphere of wvarious scientific
researches under the forceful mspira-
tion of our Prime Minuster, it 1s a
matter of great regret that the system
of indigenous medicines, which 1s liked
by millions of people in this country,
should receive such Insignificant atten-
tion from the Government It may be
that the system of Indian medicine 1s
not at its best today like all the other
freasures of Indian art and culture
which through the ravages of time,
have suffered heavily But 1t will be
a travesty of truth if i1t 1s stated that
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this system has nothing of its own and
1t 1s only a quackery It 1s now high
time that this ancient system of medi-
cine, which has given relief to the vast
number of population through times
immemorial, receives due recognition
at the hands of the Government. I
am afraild very few of the recom-
mendations of the Chopra Committee
which 1nquired into this matter at
length, have been acted upon, and the
system of Ayurvedic medicines has
received a step-motheily treatment at
the hands of our Health Miistry. I
would, however, suggest to the Finance
Minister, who 1s himself a great scholar
of Sanskrit literature, to have a glance
through the various monumental works
of Ayurved like Charak and Shushrut,
and provide a proper place to this
ancient system of medicine in the
Budget of the country

Lastly, I would like to draw the
attention of the House towards the
need of adopting measures of strict
austerity I feel that we have now
difficult times ahead We have a vast
programme of reconstruction to accom-
plish and although we have large
potential wealth in the country, yet to
exploit this wealth for the benefit of
the nation, we have to struggle hard
for a certain ttme We have to depend
entirely on our own endeavours and
it would be wrong on our part if we
base our programmes on external ads.
We shall all have to make large sacri-
fices to achieve these objects and for
the maintenance of our hard-won
independence, which 1s equally a big
responsibility for us to shoulder.

I think 1t 1s desirable therefore that
strict measures of austerity are devised
m all walks of life, both official and
non-official, as then and then alone we
will be able to see a bright future I
assure the Finance Minister that h
will find the whole-hearted co-opera-
tion of each and every Member of this
House 1n the arduous task which he
has to face in the wider interest of the
nation

Surt R C GUPTA (Uttar Pradesh):
Sir, I congratulate the hon Finance
Minister over the very sound financial
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Budget proposals which he has placed
before this House. It is a difficult
matter for any Finance Minister to
make both ends meet when there are
large demands from every section of
the society. The Finance Minister has
after all got certain resources from
which he can meet the needs of the
country. He cannot create wealth but
whatever is available he can only dis-
tribute and to the best advantage of
the community. In this task the
Finance Minister, I think, has succeed-
ed very well. However, there are
certain aspects on which I would like
to say something. The Finance Minister
has assumed that he would get Rs. 9
crores as the first instalment from the
Pakistan Government out of the
amount due to India from Pakistan.
Rs. 18 crores were due in the last two
vears and not a single pie has been
paid to India. So I think this expecta-
tion is not going to be fulfilled this
year also as the circumstances are so
very clear that Pakistan will probably
not respect the commitments which
have been.made.

As far as the question of taxation is
«concerned, much has been said in this
House and 1 join with those who have
said that certain things which are
really necessaries of life have been
taxed. They are three in number.
Number one is betel-nut, number two
is soap and number three is footwear.
All these three commodities are neces-
saries of life. Was it not possible for
the Finance Minister to find this
money from some other sources? Was
it not possible for him to tax luxuries
.a little more and leave these things
alone? I think, Sir, it was quite
possible to have done so. It is wrong
to say that betel-nuts are not a neces-
sary of life. The number of poor
.people using betel-nuts is very very
large indeed and their pockets are
bound to be affected. The Finance
Minister has in his speech said that
the burden would fall on the middle-
man and his profits would be reduced;
but I think he is mistaken in that
assumption. He says “the profit
margins on betel-nuts have for some
time been very high, often leading to
the payment of a premium on import

licences. There is little justification
for the importer and the middlemen
retaining such profit and I am sure ine
House would welcome this attempt to
divert a part of it for the benefit of
the exchequer.” If this money were
to come from the pockets of the
profiteer or the middleman, nobody
would bave grudged it. But our
experience is otherwise. Our ex-
perience 1s that it falls on the consumer
and Mr. Deogirikar who spoke a little
while before me has already asserted
that the prices of betel-nuts have
already gone up very high. Who is
going to bear the brunt of this? It is
the poor consumer and nobody else.
Similarly in the case of tax on soap
and footwear. They are also neces-
saries of life and they should have been
left alone. If it was not possible to
get this money out of any other tax,
then the deficit in the Budget could
have been increased by about Rs. 5
crores. That would have been better
than the imposition of these new taxes
on necessaries of life.

Leaving this question of taxation, I
come next to another very important
question on which I feel very strongly
and on which some of the other
Members have already expressed their
views. That is the question of the
educated unemployed in our country.
The Budget does not actually contain
any bold proposal for meeting this
menace. The Finance Minister has
contented himself with saying that
provision has been made and certain
amounts have been set apart for meet-
ing this problem of unemployment, in
the Five Year Plan. I submit that this
is not sufficient. It is impossible to
meet this menace of educated un-
employment 1n this manner. The
number of educated people is increas-
ing every day. From the State of
Uttar Pradesh alone this year, 1954,
two and a half lakh boys are taking
the High School and Intermediate
examinations. That is two and a half
lakhs from one State alone. If you
just calculate the number for the whole
country,e«the number of the educated
turned out by the Universities and the
Intermediate and High Schoo! Boards
would be tremendous. Are you going
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to find employment for them all in the
shape of service? It is impossible to
meet that situation. Therefore, some-
thing else has got to be done and the
question is, what should be done?
Various suggestions have been made.
Dr. Kunzru has suggested that cottage
industries might be developed. Of
course, that is one of the very good
suggestions that should be accepted.
But I would suggest that for this pur-
pose what is necessary is that the
system of education must be over-
hauled. The matter is engaging the
attention of Government, both the
Central and the State Governments,
and at least four or five Governments
have appointed their committees on
reorganisation of secondary education.
The reports of some of them have
already been published and the Central
Board of Education in their last meet-
ing considered this question at great
length and have arrived at certain
conclusions. My own view is that
unless the Centre comes to the aid of
the States in organising secondary
education, it would be impossible to
solve the problem. What is necessary
is to see that the students at the
secondary stage must be qualified to
enter life. If the education given to
them is purely of the literary type,
then they must go to the university
and flood the gates of the colleges, and
the number of graduates coming out
every year would be larger and larger
and then it would be impossible for
any Government to find employment
for them. Therefore, enough provision
should have been made in this Budget
for financing secondary education and
compelling the States to provide tech-
nical and professional education to
meet the growing demand for such
education. If the students when they
come out of the secondary schools are
fit enough to enter life and find suitable
employments, then there will not be
so much rush to enter the universities.
Only the best class of students would
go there and take advantage of
university education and athen the
number of the unemployed would
certainly decrease. Therefore, my
suggestion is that in this Budget there
should have been sufficient provision
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for helping the States to enter opn
the reorganisation of the system of
secondary education at once.

Another point that I would like to
stress is that in my State of Uttar-
Pradesh there is the question of law
and order and that is shared by both.
Madhya Bharat and Rajasthan also.
Every day you read in the papers that
dacoities are committed, that kid-
nappings take place and people are-
held to ransom. For some years all
these States have been taking steps to-
remove this menace, but they have not
succeeded so far. The reason is......

Mr. DEPUTY CHAIRMAN: But it is.
entirely a State subject.

Surt R. C. GUPTA: Although it is.
the concern of the States, the Central
Government must come to the rescue:
of the States because it is a question:
of law and order with which the:
Central Government is also intimately-
connected.

The Home Minister himself went'
very recently to Madhya Bharat to
witness the operations conducted by
the three States. This question is a
very serious one and unless the Cen-
tral Government comes to the aid of
these three States, it is not possible
to remove this menace of the dacoits
and kidnappers and it is also not pos~
sible to restore peace in the country-
side in these States of Madhya Bha--
rat, Rajasthan and Uttar Pradesh.

There is one other point that I
would like to make in regard to my
State. Im the First Five Year Plan
there was one scheme, known as the
Rihand Dam Scheme, suggested. Some-
how that scheme could not be financed.
and the treatment that has been met-
ed out to the Government of Uttar
Pradesh in this respect has been a
step-motherly one, I should say. As
a matter of fact, many schemes were
suggested by the U.P. State Govern-
ment and if at least this scheme had
been accepted and financed by the
Centre, as it has done so in the case
of several schemes from other State
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Governments it would have been pos-
sible to increase the food supply in
the State of Uttar Pradesh. The
scheme would cost about Rs. 50
crores. I understand that this scheme
has been included in the Second Five
Year Plan. I find that a provision
has been made in this Budget to the
extent of Rs. 15 crores. This amount
also includes provision ‘for the
Rihand Dam but I do not see any
work being started in right earnest
so far as this scheme is concerned. I
would request the Government to
take immediate steps to see that this
scheme is implemented as soon as pos-
sible.

(Tvme bell rings.)

Surr M. S. RANAWAT (Rajas-
than): Mr. Deputy Chairman. I would
not go into very great details but only
put in a few pcints to which I want
to draw the attention of the House.

The first thing that I want to bring
to the notice of Government is that
previously there was generally, or
rather always, an arrangement that
any fresh taxation to be proposed was
only undertaken at the time of the
Budget and for the whole of the
year that thing was not disturbed.
Therefore, general trade and com-
merce in the country always waited
for the presentation of the Budget but
after the attainment of independence,
we have. inadvertently peirhaps, start-
ed it or perhaps certain forces have
compelled the Government itself, to
come out with such proposals in the
middle of the year, eithet levying new
taxes or changing the existing ones.
These things have disturbed com-
merce and trade and the market does
not know what may or may not hap-
pen any time. This, I should submit,
is not a healthy thing to do and the
Government should be very serious
about it that whatever changes in the
taxation or fiscal measures they want
to bring, it should always be at the
time of the presentation of the Bud-
get. The Finance Minister has al-
ready said that we should wait for
the report of the Taxation En-
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quiry Commission and my request is
that if that report comes or if any
change is anticipated, this should not
be done suddenly in the middle of
the year but it should be incorporated
in the Budget of the next year.

Having said that, Sir, I would come
to the proposals for new excise duties
which have been proposed. 1 expect-
ed that some relief would have been
given at least to the agriculturists and
to the consumers. We are all glad
that food prices are falling. That is
a great rellef but then, Sir, that relief
is not a relief to the agriculturists be-
cause the wages all round in the vil-
lages and the cost of other things are
still increasing, and I have known
even this year agriculturists who
could not buy even ordinary things
after selling all the produce. In my
own part of the country, the price
of maize has almost suddenly fallen
to half of what it was before and the
agriculturists do not know how to
live and how to make both ends meet.
Therefore, it is necessary to give re-
lief to the villager in regard to his
most essential requirements. I wish
that something had been done to re-
duce the cost of kerosene by reducing
the import duty. Similarly, Sir, re-
lief should have been given in the ex-
cise duties on some of the agricultu-
ral products. For instance, there is
an excise duty on tobacco. but tobacco
prices have fallen and the reduction
is to the extent of 50 per cent. to 60
per cent. but then the same excise
duty is continied on tobacco. The
result is that everywhere in the coun-
try, heaps of tobacco are lying, nol
only this year’s crop but also last
year's crop. The whole stock is lying
unsold. 1 asked them why they could
net give away freely to people buf
was told that the farmer is not allow-
ed to do that as the Inspector has tc
come, inspect the stock and assess the
duty to be paid or. in the altefnative
the stock has to be destroyed. ]
think it is high time that something
was done; I thought something woulc
have been done in the Budget itseli
but nothing seems to have been done
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The Finance Mmistry has got 1its ’
Excise Department officials 1n the
various States but the Collector has
got his office at so great a distance \
The village people are not educated,
they do not know how to write out
an application m Hindi even and it
15 expected that they should send out
typed applications in English Then
some vakil has to be engaged as
otherwise relief cannot come All
over the country there has been very
great trouble, very great restlessness
i the minds of the producers 1 do
not know m what position the culti-
vator would be placed next year and
I am also sure that in my own part
of the country, the area under tobacco
will be reduced very very heavily It
1s not worth cultivating more of
tcbacco What 1s the alternative? 1
cannot say because the land on which
the farmer was growing tobacco 1s
not good enough for food crops There
1s thus no option You may say,
‘Why not grow cotton?” That re-
quires a different kind of soil and
you cannot do that at one and the
same time There 1s no planning,
there 1s no advice, there 1s no help
It 1s all left to the people’s own men-
tal and physical resources as they are
We have done great things in this
country I know and I have seen the
Damodar Valley Project and I con-
gratulate this Government for that
The progiess 1s marvellous Of course
we have these big projects under-
taken and big problems being tackled
but at the village level there 1s prac-
tically nothing being done I come \
here to Delh: for my parliamentary
work and then I go back to my wvil-
lage I find that here everything 1s
talked of and it seems as though
something very big 1s gomng to take
place at aeroplane speed in the wvil-
lagees, but nothing has happened all
these seven years except that the
post office people have opened some

[ COUNCIL 1

post ces Even with regard to this
I was told that they are going to close
down these post offices because the
new post offices are not paying
Naturally the people are not going '/

General Discussion 1868

o pay two annas every time be-
cause they have not got the money
for 1t But the postal authorities
think that 1t should work as a com-
mercilal concern and they propose to
close them down The village people
have got a lot of difficulties Some-
thing should be done which should
really help the people Mere talks
are not going to improve their condi-
tion  As a matter of fact the gulf be-
tween the wvillage people, the culti-
vator and the agricultural labourer,
and the city people 1s becoming enor-
mously big, and so they call this Gov-
ernment as the Government of the
city people, as the Government of
Banias and they ask what the Gov
ernment have done for them This 1s
a hard fact and I wish that the Gov-
ernment realised 1t much earlier I
say this, Sir, with full responsibility.
I happened to be a Revenue Settle-
ment Officer for 25 years I have been
from field to field and from village to
village and I know the country Of
course, I am talking of my own State,
a State where, I believe, the Govern-
ment has the highest responsibility to
do things If nothing has happened
there I do not know what might be
happening elsewhere

Similar 1s the position of the Sche-
duled Castes and the Scheduled
Tribes There had been a Commis-
sion There had been a report The
Commission had been asking one
thing or other Money has been
granted to certain States, but 1t does
not even touch 5 per cent of the
problem In my own wvillage there
are about 200 families Of these peo-
ple not a single man had received
during the last seven vears any sort
of help either from the State Gov-
ernment or from the various organi-
zations or from the Central Govern-
ment Nothing seems to be moving
Mere formulation of schemes will not
do The officers of the Planning Com-
mission or the Ministers or those who
are mterested in the common people
have to find out how the improve-
ments that we plan will reach the
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common man, particularly in the wil-
lages Unless all that 1s done, we
will be 1n great difficulty.

I now have to mention that the
Archzological Department of the
Government of India as well as of the
States 1s highly neglected We are
not finding any money whatsoever for
that Probably we have 1nheriled
the same stereotyped notions which
we had received at the hands of the

British Government There 1s not
that flair, not that deswre to push
shead 1n a right manner. We have

sanctioned a few lakhs of rupees for
writing the history of the Indepen-
dence Movement and 1n a way and
to some extent 1t will get good ad-
vertising value for certain people who
.are now still living But, Sir, that 1s
not enough In the whole Indian his-
tory of the last 2,000 years there are
big gaps and 1t 1s not known how you
propose to construct them Even take
the case of the great Kalidasa or the
great Maharajah Vikramaditya or
even Lord Buddha or the great Shan-
karacharya Regarding these we are
not well mformed historically and
cannot completely supply definite data
or the dates of that historical period
It 1s because we are not spending
enough money for archeological re-
search, and I was paimned to find in
the Budget, Sir, that the funds for
the archaological departments have
been reduced It 1s really surprising
In the year 1952-53 the Dbudgeted
amount was Rs 14 lakhs In 1953-54
it was Rs 22 lakhs while in the re-
vised estimate i1t dropped down to
Rs 14 lakhs Of course, we are nhow
providing Rs 16 lakhs It 1s a very
paltry sum and 1t seems that enough
emphasis 1s not bemng given If you
see the State Budgets, Sir, the posi~
tion 1s stall worse It seems as though
it 1s nobody’s business and valugble
treasures of our archseology are Dbe-
ing lost by their not being properly
recorded and after about 20 years'
time you will only know some stories
that there was something here and
something there Therefore, 1t 1s high
time that this Government took up
this subject seriously.

Now, Sir, there 1s another pomt to
which I would draw your attention.
As I said, I have gone to the Damodar
Valley Project and I have great ad-
miration for it Very good work has
been done there, but as we were gong
1n motor cars on the roads we did not
see many local people and 1t seemed
as 1if the whole area was a deserted
one It seems that that part of the
country 1s absolutely undeveloped and
there 13 not enough population There
should be some basic scheme by which
a large number of educated people
from all over India are diverted to
these areas so that these people, 1n-
stead of looking for jobs of Babus
may turn to be producers of the
wealth of the country by settling down
1n those newly developed parts of our
country

We produce cheap electricity there
and the DVC gives 1t to the Bihar
Government and then the Bihar Gov-
ernment, though they get it at a cheap
rate, turns into a good Marwan
Banwe and sells 1t to the people at
high rates when distributing i1t to the
different parts of Bihar. Now the
Bihar Government through such
agency 1s selling electricity to the con-
sumers mn Hazaribagh at six annas
per unit Probably they may raise it
this year to seven annas The whole
1dea seems to be to make money You
give cheap power so that the people
may make use of 1t for their develop-
ment, but in the whole of that area
Hazaribagh seems to be the most
badly treated and 1t almost gives one
the impression that Hazaribagh is a
very very backward place

Then, Sir, coming to the point which,
I raised last year and which I agamn
ralse this year, 1n these undeveloped
areas or in these backward States like
Rajasthan, Saurashtra, Assam or
Orissa, the Central Government 1s not
playing thewr part fully well There
15 a wide gulf between the developed .
areas and the undeveloped areas in
these States It has become all the
more because those developed areas
are bemng supplied with capital and
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with all the finances while these un-
developed areas are continuing to be
backward for lack of resources for
lack of man-power and unless the
Centre takes 1t up as a special respon-
sibility and goes to do something out
of tue way, to give a great push, there
is no hope of any improvement.

Now, Sir, I am grateful that the
Chambal Valley Scheme has been ac-
cepted It 1s going to be a great boon
to that long neglected State. Chambal
falls within the Southern part of
Rajasthan and Bhakra Nangal in the
Northern part. In between there 1s a
huge area of a s1ze which will swallow
two or three of your States and
nothing seems to be being done there
to improve. For your information, Sir,
I will say that the Rajasthan Plains
Division has an area of 195 lakh acres
and has a population of 66 lakhs. Now
this 1s the area where something is
being done while in the hills and in
the plateau with an area of 157 lakh
acres and a population of 41 lakh very
little 1s being done although the
resources are there among which are
minerals. Now the desert area is
500 lakh acres and the population is
46 lakhs. Practically nothing 1s being
done here except that you have put a
research station and sometimes the
Chief Minister throws some seeds
rom aeroplanes and that 1s all that
is bemg done. So, Sir, something
definite must be done there. You
should develop animal husbandry and
the various other things which you
can do. What I suggest, Sir, is that
there should be, just like the D.V.C,,
an Aravallr Hills development board
and a desert development board; and
you should put a large capital at their
disposal, put experienced people in
them and then work out the scheme
and thus develop the neglected areas.

SuriMaTt CHANDRAVATI LAK-
HANPAL (Uttar Pradesh):

ARG GmrEdt Sewars (S9T
qRW) : IATEAN AR, 9 gfe €
ST SE TH FHA AT ATHA R &
g | FT ATIFEHT B AR |y

|
|

18
# T THEH F A
FT TF TR Fae § | aegfeafa T
s Wik Sfesw (practical
AT qFfAT a9e & foq 7 AT,
T S T gE § wiwART FATE
T a9 & FAT I & fawra 7 wfys
¥ wfas W SR aifea €@ gg o
FE A% AR TAT FT FT T 0
ST AEqT § qAE FT AT qATITE
T E | AT AT A AT 9 3
T qHET § AT FHIO B g FA
Ffed S www @ o we ¥ Ol
TgT § 98 arEad ¥ YugAg & 1 Fed
(cotton) 1 #FX ¥ TR FF
TF A HEA FIE T FT T FY
AR T TO0 qF F S TSN &,
W R« TzES  (cottage
industries) & www FT § TR
F& 1 FGW ISAT 4T & I ATeAd
¥ AR A G FE A7 e § Oum
T FR g 1 g, s, A
TS A AT AT R OIEE AR
WA /W F OHRI TF a9 wEAN
AE W/IE | 96T FIOT g5 & 5
TAfT WA T FT AE FT I IeH
R} g aga weay § fawg fore s
9T FI AT T § 38 FF Ifa| T8y
Wl g7 | 9gT § Q¥ 9T F #R-
a® & St a@x (power) v
§ Tog I GEER T A E fe
T A A AR Y I g
AfeF uFwT g A gEAEET § oA
A9 & T agT ¥ oF FIe@H & Sy
fraed & g2 g s v =

(production ) FTEH R

T ITH IW I Y ANET T

General Discussion
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fadwr \ g wAdg @ T St
¥ AT A § R g 1@ A F A
Fr @ # afgq (basis) TTA FT
F Sewd dfgq oX A 4@ ™
@ 3961 weysy v f9€ & S
AR 3 F A qET F AT § AR
W grfr w8 g

A, AR 3T F wvxL N fFawm
F W@ W & W 5%
FAC AR 2 w1 wlaex o & w9
fesm @t & fag 5@ e F @@
TF 9L 97 qfT 3o FAT T A
Y TE ¢ Y A | 4g 79 e F
WA & a5 OF fagwar § 1 9=-
gy AT TF  OHT AT § foed
FUT AW T Ioqaw wfaew i &
A gad A Afag G F g
oI 39 o § &Y IAfF 7 & 98 -
g & A ag oEy ¢ form ox fF w18
ot A TS AT Y T FT IFAT Y |
AT S A4 wrdYy ASAE g, I,
AMTA, AR a9, ATAIT AR S
AT &, SAF G T [ & FT7a
S FH & W g 9g ead A A g
faad fF T A1 w99 & AW
I | T wiafe S gardr -
qifas Awad § 3 f awar "
W F AR T ATE ITH & ST
AR FW FT TF TS G FOTAT
AR TIT W F  Tva 7T IR fazw
& frdy R A WY 7O 95 TO9 faaw
9o 9x g Fafmin w1 F @ =@
qTE G IIAT AT | TW NFR gH
qEd g fF ww duedly AT &
TR S FE I FOE @I R A
g4 & I fF wrndrE & W) oEd g
TR IW\T [@F U I FT T
gIAAT ST @I g | G AT

!

Fd fzam § gw wEwa swfa
FLWE | AT T FY §2ramC 7
W g gl IAMTHT 9gq q
TET WA graq A §, gAY g
W guT @r & Ffwa fee W g o
dEd § fFoaw W taT Fw AN gd
WY AR W F A=/ TP AW OX §
I o T Fierar F1 s $ Iwfa
¥ @3g ¥ § AT A Ager gy
g1 34 Y 53 TG AT E AT TR
SRIgE M T s s &1 W §
T YT § WY & IR AT AgY
ITEA A IGAT TG J18T | T Ay
F IR T AH T TE! FAT & AFHT g1
3T § T 07 AW oY § o f duadiy
AT F FAT F @S ga W SEwF
IR A TP TAIRIH TH F HTON
IQF]  GAEEAT F4@ g A IqHT
fggraun 3 & 1 it @ @ =
g8 T AT F AR g 0w
qARATIT FgT F FRT R FARAL
at€  (Social Welfare Board)
F S FATATEAT g5 ¥ 9Owl SeHA
FE U AL | AfFT IFH e
JAHaT A F qFT A A Y wE
? Ty W grar g F sasy wawm
Fg TAqesAat § + AR, g
FARTT NS qET Fear & frawr faator
I I & 7 2w F o A
JATS JaeqT 1 gArA F g qrgaz
(private) = fasft s
g A 9aF g W el o6k
Fou F A7 F Fid g W g g9
NeEEd fear ™ |\ 39 HEw ad-
HIT I FT IeH 3H FA F A
T & | @ﬂ?ﬁ'ﬂ?ﬁﬂ;&mﬂ%ﬁ
it f& ==t AR feagqt & (&g s
FXEEAON T &\ o] FN
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wg axar g fw odr gear oav
aa ® AEFHAT TG A
aqy e & faAr A 0wl &
faar garsr & fad S swfy wafad
ag ST TERE & | 39H dIg &1 VA
EAR F\ ENY ¢ 1
FABAT IS &7 ¢ Ig&0 faAior T
M owfa & fag s I & 9ATg
Ffadgar g | =9 Fd FAAA F
fad @7 49« (panels) @ @ T
g, & ferqt #7999 &, oF a1 AT
qAd 3 W UF fre qaaEa SfaFazy
(juvenile delinquents)  #r
21 T gaIF TG @A F g wew
AN AT qAF TFF | 3T qEERY
# 39 07 e A0 g7 faw I
& grar R g g S faeR g R
AF JIEFT T g & FTor fFg
M1 @ HIW FET F awAT F
HqA A T FH F G AR AR
AR F 7 Y gEE A 9%
[ ATENE | T AR HF T
ddcq A—a TF G99 § q19 O 984
£ 9 TR AW A wAw fFar g

F==i  F &% WY R § 98 wE,
T, TEARR FHEE,  FEETE,
afygdr grs, faedt dR oW T |

feraf Ffag @1 999 & 98 fRTR,
faeew wam, = g, =Wrer #@ feedT
T3

sfamae fasgd  (delinquent
children) & faa st ddaw g
qg IF9E, Hey qaw, 9L ARG, W,
ez AT ot a7 |

T TR FRE wAT fFAr g )
a1 |y g7 e ¥ 5 Idar av wd
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Wt qae T & A 0 g AEEw
g fF 50 g9 A0 wAHET F89 Sy
I gufead @ & | IR 39 gEEy
q UF WA AT AT | IET A
§9 a7 AT I IqF FIU 77 IHR
F4  fFar wm IEFr G
YA ARARAT KT 47 | GHU AW
AT IFR ATET AT 98 98 97 fF @
d9¢q & waEq § T H1 &G FIH G
F@ § AT IAF TAH TR 9T
flogo (T. A.) aivg 9T aga
q AT § W & FF AL g |
sy, ™ Ay ¥ qR g8 fraed
FEAT & FF 38 799 aF o To 9T I
9t gAT § aE W, 000 Fo § AT fF
AT F g7 @9 FT FAA TF REAT
g, W TR AR 7T aET ¥ a@-
AT THST AT AT AT gL W 9%
g ux afed &1 @=i T oy To qIFaAT
g e, gWTL TF aridarie § w3
o8 § S SERT AR TEMRI A
¥y § AW I9% o To 9T q1E
Y, A9 oY TI9T g g AT 2 | A
REY g4 gL WE 9T A uF A &7
Al sy ®YAT 91 AF Ty N A&V
g |

o wfafram dw oEe o
IRIT AT AT A g Ar f¥ w0y
FYAGEIET & | G4 38 ¥Fa79 7 7
Fgar & fF g M dasm A faemaR
I aF AEA @ § gAY Aer
¥ey g faa®r 3|9 & a1 g us "edqr
#T IRH AT OF faera fomE
FY & 1 3 9T St woar faafea fear
T Y Ay s AT WY IR | UF AT
JG@T 3T A FEr A o wFAr i w0
T A & @R | § gz ama & 73
da g 5 so% 39 w@rfval, g 1fear
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g a5y § ;iF w14 o Fa7 R
FH FI A A A g g E T
a1 @ FT FFA gAT R ZATy qr-
araga 7 famr qateq saaTd F, faan
JETHF, FE AN AT F oy v A
Faq A FARI € K1 FY Ffew
fexai %t Tqiam (reputation) av ¥
HEFET 0 3 | sy g1 7 F o fAu-
IR HEHT FIH F IS sarar g4
aur &St AtET e fe §3 war a2
A gF e fram 7 5 AE@
&1V 38 AT FTF amag fmay griar
St 7 g7 w7 ¥ Y F A9 GwA
AT A FT LY FH gEAA F7
frem fopar &

[Tae Vice-CHAlRMAN (SHRI B. C

GHosE) in the Chair.]

\@E TAET § 0wy wrawmw
e Y M7 AwET A ATHlE
FTE ) A9 oy w5 ogw An 9
sga A et § Swfy oo g,
afeq  o@r ot #F g & fyaw
AT TR 1Y &) OF g
feon &% o § wFr sgm wArRia
FIA! § AT ag 8 fdy & weafead v |
A1, f&7d 38 ww g} 3w A e
TR | TSz F faww oAt w-
Al & ol g5 a9z F A= FA QAT
Yo IATL &IF ¥& 77 § A1 o & Haafr
g 5 g S fawa g ew fawg w1
fraaT wgea &, T 3@ gF TgT AT
W g Fafy sy @rfar (fami-
ly planning) 3% #avasss  faew
av fawar  guqvfmar dfeg 2, o9
oy & 52 Wi fauni 9% F fog <y
AT w98 T 9§ | gufEg ag o feedy
#t suafy o) fawm & R,
z® faama g #v - #r Sufy

'
;
}
{

¥ faq aY ag F99 3 arg X@ AR
wa W@ a7 g, 98 fqopa oAt &

¥ WIT & QK 70 graT § JT A0
g1 @ & Fg ar A Y savar gt
&, safr aufa aga A 21 s,
ITFT WA AT ATIAT 477 qrEiad
FTAT ATEAT § ) § Tg Fg1 AIgAT § 5
f@l F1 937 FE UF AER 99
T

(Time bell rings.)

s, AF arn g fFoamoaw
faga o g5 faere a6e F 37 279
24 % 397 w7 WifE ag uF gar favy
¥ & ot 39 v fRAY Y waew | wae
79 TiRfFarg 7 aArsfyq agr frar 1 ag
fedqr oW g3w fasv # fawag 7dr afew
g OF U WEd Eal § WK
T X & weafad g Fmitn oA O
qEZ-MI91 ¥ FI G, TA& gAMb 9
& Tz 7 Iwla fie w7 2 1 o,
7g st & fafea & B &7 %1 S~y
ST~V 97 &Y gawfeag g g7 Ue-
Wl & AW TS F AGIA A
gawd a9+ 7 fa@t go wst H
Y7 A 9gTaF AT § 1 gAIL I Y
TEAAr 1 ZAAY gIEA MR At B
AT ¥ ATE FAY AT AT g AT o
AR 3% T THAT F FIC FATA §
Talen & ag FE A g f fevdy a
Y G 7 A4T Sfox 4 &7 THAT
PT TR 2, T FT TGGAAT FT AT FI
WA &, AT A AR 3770 FT
w57 § | gafwg s, e 91 aaafa
F 5 M o=y F ufe gz A gy
WE A M 7 OWET 4w A
FTAT FARAT & | *

(Time bell rngs.)
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& TqAT qFTE A Fo UHo GHIFT
s &2zq Fortargsiea ##a (States
Reorganisation ~ Commission )
¥ a3 g, v frEQ & awrq
FEI g W1 SEM qgar gfaaredr &
IE1T AW F HFT T qFE (57 § 0
sgA  fasr wrar 47 IwfE & av ®
TGT

“It seems, therefore, vitally im-
portant that within the next few
years we should develop our
national language as a medium of
all-India thought and culture and
not permit the present tendency
to over-emphasise the importance
of local cultures to undermine the
umty of our life.”

TA eI F G H WIHAT 7 wAT
ST 7 2477 fordy & forg S aste =i
AT T@T & IGFY T3 &7 /T wmhiag
FIY gq 0F a1 (T 371 Afwawy
FETE

[For Enghsh iranslation, see Ap-
+pendix VII, Annexure No 105]

Sart N. S. CHAUHAN
Pradesh):

(Uttar

=1 g0 gao JgA  (ITAT w2W) -
S, garv wrgAw fofawy wea 7
S aste 951 fRaT & S9A 9T 9% uAmE
342 (excise duty) F v svam
g 8 vaar gfz d@r @ ar wwEm
g f5 Swwr faerd @ sumer fewr
eI & gra wred grar 8, fwan f
JET & T 97T FT & 1 THET
qaaq ag & 3 ag wear fagrs & suwar
e & wreg grar & ) T T g T
qH g fF 9w SgT AT AR AR
F | FAQT § HIT IR A W F7 AR

Al AR AGa 7 W 9T O 79
fraedt & R FH FHT 59

J
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UFAAF 3 IAFY FEAT A & A
afewd ¥ &Y ag A% 3F W AGr 2
oY #97 H WWF 9T 9T AW AT
fien md avr & @Al & 1 geifae At
9y gt @ 1 A Ad &
9T §

feyqT #r FgEr ¥ @ feafy @,
I 1 qEITR FT 2FY I 4T AT 2
SAY T 341 FgiAATT SoMT geAT
&7 WA T el AT aeal Al g,
ST AT aF T AW &7 WAL,
3IqF arard | FG FgA ArgAl 7 |
T8 Faq fHara #7 feafq 3w 8T &,
SR FET geE 41 & AT fa weTd
Faug ¥ oY safs 9adF  grr 9«
frg go (s@dfem fag go) =@ &0
FAI O A1 | W FT 3RS ferfa A
YT guT a7 ag N TR FA N 78T g
T 3HFT FaT faredT v § )

7z Y gqmr mar 2 5 S awng
AET WAL JET AT FAA AT T
(slump) & 1o 74T g2 2, 35 a9
F qEETE A AR AT AL E 0 TH AN
TEETE 93T FIR ATS (HATI T QT HIT

'rcma'géélwfaqagmm%ﬁa

SudF FI A 5977 (duty) awrs g &
3qEr FW fFAT q17 | AT HIEAE
fafreex wge =2 &1 rF, =1t a1 a9
TR AT FEPAT 97 AT Za 9T F AT
g4t faear 787 AT § gRAAT
g g 77 oY f wHaq 351 F7 WUy
F1 faamr @ 9> <aF aOF 3 @©F T
FAT A= & | AF FT IARA a2
¥ AT FAT INT qqATH T &, FhoT
S AT W AT I9F1 AT
I &1 Ffarar TG Y A € ) qREEH
A A T FA FAT ARTGE 2,
T qrx & oty oF gad fra fd
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- R g F A aFeE A @ 1R
frara &1 W AFEE gET 8, W #
amF  graq ufead FEAT TTEal g |
Y 3af & sradz  (assessment)
FO AT € ag 9g7 & Afeqw &, IEF
afed & & waaar g 5 agd Al
94T St &FT F FFGRT FXF § T
SIF1 § 9T A1@T 8, s wET F AT
9T 5@ Gz frat otrar &, gafae 3aaes
AT TAN T FTET HAGRE A 5 WK
femmal #1 foeaa 37 1 A9ET FE E )
Y FgT &1 wAAT Ig FAA qGN R
AT AN S BFgAT FF F TR
319§, 99 9 AT 9 § W=y
arEHY WY g ST gHR ase a7 fgm w1
g, ofF7 M9 FIA X WA AGH
ghT fF SR ufusae @ wew g
w1 framt & frag o

T gFgEe 91 ufas R
‘fr S @1 3 ARz 9 F7 AT 8,
St AgY &A1 IuF g wfew gady WA
F7 IY TATE FT A8 | 37 @ §FR
Y qIT AT FH T ATAT ¢ BT FA0A]T
H WSS ok =g & 93t
AT gdT & | 3R THTAE 99T 7 GLHTC
I AT F I AT & AR 7w &
919 21 | gAfT 98 TEL wrew T @
fF 70 TE F WRTER 1 UFA F fag
NI FIW IS@ T AT | gl aF
TR AR €, TATL AL T2 &1 FFR
W &ET W §1 o fagg §
-gam famr & & sEwde oy
(a.creage) 9 F fqar s 1 gR
gy fFaT T A F@E AT AT
W wAT A g WR zE faAe
FAATAT F W EF FHT AT A AT
famar ) Fuar A gamagd &

TR ¥ femra & gadt @ & 9
feaml & ag wg faar wn anfeg fa
I ZAT UFS | |7 7 07w AT wfq
UFE TAAT STIT AN |

TR FEEET § P gqTe AraAyy faw
TUTIT HIZT 7 78 FET 97 7% 79 fanqrr
FN AFAC AT &, 7 fafyw Al 97
37 R wy g, foad frumi #v 79
qF I qgd uiwa grr 2 4g
3% g AR 3 fawg & a fast awat
WY 2EY &) #F 99 FAT 37 faw &
AR 1 F1E Ferwvad 9 E, IAYT
FH ft F1E 37T A A< WR T 43
Aty Y @R fF 37 97 Far FEATAY
gs 1 *fed wvg fHar agr 7 =7 o
awar & | gq gravy F AT 98 g 2
fo TST AR F ST AT AHEAT 3,
a7 Foee, fefigae wfwee, agimam,
ITF T Ag Faeardy eI ST
=rfer o @i & ATy g9rEEl w1
zaF fon fTegre sgmar SmT =)
T T AT AT TFIA & FTAR
TIE a7 S Ay R GREY g A
jarzer Tw oAt Ay A @M B
THRIT FT WM 6T JF | &, UF
ara g1 awar &, fr s sy Eraron &
FOT @G IS ag s fwew (re—
mission) frar ST, A% WA
WT AT IYAT AT GFAT & | FiEF o
IamT F1 FAE ATV AV TR 39
T FT AT qATH FA {7 Ry frara
F1 fHaT AFATAGHTE | THHT A WY
grgrar @ fd 39 &M 1 FAIE,
TR HR A 99U F IR
FT far so a1 Wama F gard q1
freY TFTT FT ¥SIMEI T g IR
zafag AT AT HAT o7 F AT & fF
a8 FIRT #7 #{5AT24Y FY A9 § WA
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gC 39 AT F W TI AT & ) A
Y 77 F1gar g i Fham Ay 57 g
F IR U JHAU T §IT F I H
st fr framat #1 a@emr & aTfEs gy,
uF FRE fAgEw &1 97, Y 39 faua
9T qA Y § oA FL AR AT A
ST Y FE FH AR AT E I9HI L
foFar o7 &% | I|ERT | FH FA A
ST gTEd g a1 @asias aEFal g,
39 ga% famn § ag A9 & f& e
F1 58 HEGUT ZIT AT H6Z FAT & ITF
TAT A G T a0 aga gt qaas
T 1 A 3R FfEATE R L FH AT
FHAT feFwa are ol g a1 /R
At g2 fear s =nfge 1 el O
T § 5 me g S fFam & 39 et
7 FW § g I F:E A FE
FIH FSAT |

TR AT AT |A FFAT ¥ AT A
TR sqeredt & gy R §0 A o}
sREgT THY WA § W g TS & fog
TERE AT ) WRI § A ai g
T & nrawms § Fifw gara aw o
UF 4% AT FA § R @I § | 98
reafaTdl § & wwr g fag afys
g R 3347 9 AR 78 Y Freatamar
g fF en o7 foey ¥ &) ofvs @@ §
TRAT & FH | gHIX X[ FT U AT E
faegr amr “gafwr’ &, sa7 gark
et T arfweare w1 gfuarar &
gafsra FA1 @FR 33 AT d ) g
g ¥ ofFsarT &1 #eg & &7
w1 FE) H=E aXg qAA qEAT B,
W Ig gW AW AZ WA oF FT BT
fF 5@ wIST ggrgar g qfeeTa &
ARATY H1 FFHY T FT THFE A0
WFIHT | A8 FER FT Raena & fag §Y

|
|
&

General Discussion 188
&% YF Y 16 Fgal g | 791 IFh
o7 S AT fad g€ & ag g7 wa S
w1 o= g fafad §r 2 | oa fax gark
qa T AT g, g g aAE F A9 93
gATT  FTET AT FT AFIT 047
HIT AT AT FFFAAQ FTHTIG TE AT
ag 78 gt FaT fay anfay QU s+
FTEAT & | UF AT FT FETIT F HIAT
Jg QT HETET & ST THT HTAT & AT Y
ST EAT T & RF AV | gTHT F9T7 § A
FEFEA FF W gy ASE Q@
g WIR gX aYg & W Q4T FT W@ &
R gwIRT G441 81 07 | AALEHT FT
et s =g Ay & A0 gAe f7A ]
fog® gomr ar T gAT 3T H & T
fr wfg @ 1 I@ER F1 aa3A
FIATITE | SAFETA T g FAAE
nfamax fears gt €1

T A9 &Y g9 AW F T F
THT qeITT WY g @7 [ HEL g
W A T H7 T ITET FAAT AT
g TR @ qod g & famer
HY AT FaR TEHR F AFE A AT
BT | ﬁaxg&ﬁah&sr%u?ﬁ\ TH
Fuy FHAMGEA F& o1 FY At FI
&1 BT 9g AT TG 7 afen TAG FATAH-
fay @ Ay R eFAT F1 F9A
F fasg s Fv FI Az raea g |

(Tvme bell rings)

Tue VICE-CHAIRMAN (Surr B. C

GHOSE):

U ga-gareae  (+rato @Yo o)
T AIFL 090 e § 2 = frgr
7g &7 fee R e & )

Surt N § CHAUHAN:

Ht oo gaEo AgA - ol F1a
faae # At §, 98 OF agT agaqn
T AOF GTHF WA g A Ag a8 2
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ST RS TATT AT ¢F 72 Flasr q,
A 399 91 17 T HR qfqa a1
WEFH W § | ST/H TF QT AT
fear & foud s frar & - “S3n)
=@t | foeeft 99T | a0 W qRUY A
feeeft 9530 | 3w ¥ 7 77 fowar gan
& 4 a8 maT 3w v g v ggE
W et g g § o wR faedt &
o7 g AT S IMEE A gAA
a1 T, AR AT T feeeft G wfr §
e g fm WK 97 F g9 9=
FL AR FF AT W gfere AR foaeft
TgAT & AT TG FI( W gAY
)

SHrRr T S PATTABIRAMAN (Mad-
ras) On a point of order, Sir He 18
raising a very important 1ssue, I under-
stand So will 1t not be better if the
pamphlets referred to are placed on
the Table of the House?

THE VICE-CHAIRMAN (SHrt B C
GHOSE): He is just referring to some-
thing.

SHrR1 N § CHAUHAN- This 185 a
very important matter I will put
these papers on the Table, but I want
a litfle more time fo explain these
things Here is the lterature issued
by Raja Mahinder Pratap

St gFo GHo WEA g AT aga
&1 WAy 2, TafE # 5 9 e &
faw sarar @wa T WT g F A
&gy § fr ooy ot = R FEw
] HFR FE AR qA Fg A R
‘oot YT, T AT T, AT AR FI,
7a fazara & fF =T S ft w0, e
& F&@ V' a7 T I FESAr A
Wifq 9T I FI ATAET | ITARI TG
WY FgT & o TATE AgE WY ST
TH 77 ¥ A9 & A7 QT gH AR 77 G
145 CSD

WA FGH “FAT TG AT, AR FEITA
frar "

THe VICE-CHAIRMAN (SEmi B C.

GHOSE):

A1 Iu-ganan (=N do dto 1y) 2
ATTHT GHT =H g1 19T ¢ |

Serr N S CHAUHAN;

A gRo qao g Y ey FEAT
BIF AT F o wae ¥
T WX gfw & wea w9 FRaT o
W] | SAar ® av wds  arfeny grr
TATR fwar strar & w0 fFar smar g,
IR AT JAT AR Ifqd & 5T 2|
TG TS Y AFAT FT KA agad &
FAXATE a9 § | 975 ATG JAT G4,
STHIETS &1 FE AR gaard A
FLAA AT AT, TF THFL AT T FY
fadig i wraar darar 91 @ g

(Time bell rings )

W QW AT qE @ qq9T & 39
faor & faeqa & a19 AT §F T
AT | qF QU oA § fE g
T T T8 @I 7 I 7 |
TFT AT ARG AT IO Z1 M g,
STT EHTR 33 FY THAT 1 A6 FLAT T8
g A% faeg 37 ¥ 7 1996 FH

¥ feair 7@ |

[For Eng: = translation, see Ap-
pendix VII, Annexure No 106]

SHrr S N DWIVEDY (Orissa):
Sir, if this Budget 1s any indication
of our future progress, then i1t can
safely be said that the poor man in
this country has nothing to expect
from the Finance Minister or from
the Government he represents This
158 the fourth DBudget and also §he
fourth year of the Plan But what
are our achievements? The Finance



1887 Budget (General), 1954-55— [ COUNCIL ]

[Shri S. N. Dwivedy.] -
Minister has nothing very much to
say that in the coming year we are
going to make a very rapid progress.
Therefore, he has tried to paint a
rosy picture by comparing our
achievements since 1947. If you see
the concluding portion, you will find
a description of the difference be-
tween our position in 1947 and our
position today. But he has not indi-
cated as to what would happen after
a year. Let him tell us in spite of
the comparisons that he has drawn,
whether or not today the average in-
eome of the citizens of our country
has gone down. It is worse than what
it was in 1946. JIs there any proposal
t0 show that in the coming year in-
come of the poor man is going to in-
crease even by a pie? It is not so.
I therefore feel that the condition to-
day is deplorable and it will be worse
still year after year. For the real
development of this country not only
the apparatus of production should
be improved, but I feel that the pro-
perty rights should also be changed.
Unless you do that, it is impossible
#0 register any improvement, as has
been provided in this fourth year of
the Plan. Although there has been
some improvement in production in
some sectors, employment cpportuni-
ties are shrinking. The purchasing
power of the people has gone down.
There is no immediate chance of im-
provement. The cost of living of
the ordinary man is not going to be
reduced. Prices, you claim, have been
stabilised, but they are not going to
be reduced also, and people natural-
1y have no savings. So, I feel that
there is no scope for any progress
whatsoever, and what is more, there
are additional burdens thrown on the
people by these new taxation propo-
sals. Therefore I say that this Gov-
ernment, whenever it comes forward
with any proposals, always keeps
an eye on maintaining the status quo
without in any way affecting the
richer sections of the population. If
yau are so reluctant to do anything
by way of imposing any furthef tax-
ation on your friends, the richer sec-

1888

tions of the community, why can't
you at least try to change your ad-
ministration to a certain extent? Why
can’t you do away with the Privy
Purses of the Princes? Why not re-
move the glaring inequalities in the:
salaries of your officials? That way,.
you could easily have effected a sav-
ing of about Rs. 8 crores. Instead of
that for a sum of Rs. 12 crores, you.
are taxing the poor man who is al-
ready in a very wretched conditions,
and over and above that, as we all
know, you are maintaining Governors
and Rajpramukhs all over the States.
It is no secret, as is evident from the-
experience of all these years now,
that these posts are being utilised:
mostly for some political purposes.
Otherwise, I do not find any other:
utility for them. These posts form
almost a rehabilitation department, if
you only look at the appointments,
for the defeated or rejected candi-
dates, who have been rejected here

General Discussion

and there by the people. You take
Travancore-Cochin.  Friends must
have seen in the papers that an

Anglo-Indian gentleman has been
nominated to the Assembly, who was
previously a member of the Congress
Party in the dissolved Assembly. Al-
though the Rajpramukh has done it
by using his own discretion vested in
him under the Constitution, conven-
tion demanded that he should have °
waited for the Government to be
formed there and then on the recom-
mendation of that Government he
should have nominated the person, but
he has overlooked that convention in
order to see that the Congress Party,
which has failed to get a majority
there, which is thinking today as to
whether to form a government or not
in that State, could be buttressed.

Srrr O. SOBHANI (Hyderabad):
On a point of order, Sir. How is all e
that relevant to the Budget?

Surr S. N. DWIVEDY: He has done
it only to support and strengthen the
Congress Party there. I make the
charge, Sir, here that these Rajpra-
mukhs are being utilised only for
political purposes, and so there is no-
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use spending such huge amounts on
these dignitaries. The Finance Min-
ister’s appeal to the people to save
money and give it to the Government
for development projects will fall on
deaf ears. I agree that the common
man should also contribute towards
the development of this country, but
austerity should come from all sec-
tions. But you always try and en-
courage the richer people and tax the
poor and ask them to sacrifice what
little they have got in their pockets
for development purposes, and at the
same time you maintain a top-heavy
administration which you are not go-
ing to change in any way. Therefore
it is not possible for the poor man
to contribute for these purposes.

There is another curious aspect of
this Budget. The Finance Minister
comes and tells us that the money
provided for the welfare of the tribal
people has not been spent. It is not
that there has been a procedural de-
fect and red tape and all that. It is
not that alone. I want to know whe-
ther, when the Centre grants money
to the provinces for all these various
schemes, they also see that a proper
machinery has been set up in the
States to give top priority to this sort
of work? In the States this is com-
pletely ignored. People go in their
own way. You go to any State, and
you do not find that any money pro-
vided for publicity or for some other
purposes which feed Congressmen and
rehabilitate them, is unspent. It is
never so, but when it comes to a ques-
tion of money provided for the de-
velopment of poor people, for the
tribal sections of the population, you
find that money is unspent. This is a
very curious development. It is per-
haps natural on the part of this Con-
gress Government.

Then I would come to another as-
pect. I am perfectly certain that the
appeal of the Finance Minister would
fall flat on the people, because the
common people have no savings to

| contribute for the development of the
| country today. There has been re-

cently a new development in the in-
| ternational  situation. We do not
know when American aid on which
this country entirely depends for the
implementation of the Five Year
Plan would be stopped. The Fin-
ance Minister himself has admitted
that the States have not been able to
augment their resources and to play
their part in raising finances for the
implementation of this Five Year
Plan. I think the time has come when
you have to re-examine your whole
financial position.

It is good that the Prime Minister
has come out with a statement re-
garding Kashmir. He appears to have
left his previous hesitancy. It has
been a reversal of the policy of the
Prime Minister. As you know, the
Praja Socialist Party has, from the
very beginning, been advocating a
policy of active neutrality and of get-
ting together all friends in Asia and
other countries who are in favour of
peace, not war. The Prime Minister
has today realised how halting, how
slippery, was his path. I would go
further and ask him whether it is not
possible for him to withdraw the
Kashmir question from the U.N.O.,
whether it is legally possible or not.
The Kashmir Constituent Assembly
has given its verdict in favour of
India, and that should be accepted as
the final decision of the people of
Kashmir and no plebiscite should be
entertained. I want the Prime Min-~
ister to make a forthright declaration
that we accept this verdict as the opi-~
nion of the people of Kashmir and
say that this question has been solved
once and for all. If that is done, then
we would say that there is some
strength in the Prime Minister's de-~
claration. If such a declaration is
made, it will make the people who
create dissensions amongst us and in-
dulge in the policy of divide and rule,
understand that the Indian people
would not tolerate any interference or
| domination whatsoever.
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Having said this much about Kash-
mir, I want to point out one or two
things We are glad that the steel
plant 1s to be located mn Orissa, but
at the same time I would urge upon
the Finance Minister to see and pro-
vide more money imn the Budget so
that, when the steel plant is establish-
ed, subsidiary industries also are de-
veloped and people get more em-
ployment opportunities The Hirakud
Dam would have been completed by
the time the steel plant 1s located and
starts working The electric energy
which 1t will produce will not be
sufficient to provide energy for all the
industries that are to be developed
There was the subsidiary dam pro-
posal which was abandoned and for
which machineries were already pur-
chased and they are lymg idle. I
would therefore urge that the subsi-
diary dam 1 the Hirakud Project
should immediately be revived and
work should progress and money
should be provided for in the Budget
for that purpose

Lastly, in the Explanatory Memo-
randum, agamnst the Department of
Information and Broadcasting, some
money has been provided for 1m-
provement of certain broadcasting
stations As far as I remember, when
the Information Mmnister, Dr Keskar
visited Cuttack, he gave a promise
that the Cuttack Radio Station would
be mmproved and a 10 KW transmit-
ter would be given to that station.
But 1n the Budget, 1n the Explana-
tory Memorandum that has been given
to us, there 1s no mention of it and
I would be satisfied 1f the Minister
would tell us that the money has been
provided for this particular improve-
ment

(Tvme bell rings)

I will finish my speech with this
SHrr R, P. N. SINHA (Bihar):

3o dto g0 fam (frar)
AT AT, A § & T GT-aAT

[ COUNCIL ]
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# faad, Tgat TN 3|, X FH A
TN T AZE F q15 IGH gL B AR
AT @t | 6T Y g o AR 5w
FH § TafAn § -UF 1@ FEA |
qget @ qF fagw  (floods)
aE F qafeas Fgar & 1 fage [
fagI< A 957 R &1 A1E /S HIT TIAHE
F @17 TR FAT TYAT AN FT s
(relief) & fma feq 1 @REg@ g8
FF e AT FET &, W P A
TIFAE Ft RIS & FAL IgT @At FAT
qeqr § | S q1e A AT ], 39
qraeey # IS § TAT qF AT 0
FIFAT 4G ] | AT qF § IEF A0E
A G TL IS I qE AT FET o,
AN N FGI SATAT WAFT qTE ATA & |
THT FRO {7 agd AFN F Ia,
a2 38 9 § WY ) W Famn fw
T AYE F! 1@ TgS FAT Tal AAT FLAT
Y | |18 2 g g fagr 7 o ag
TS TAT IGF T WITC &7 {707 fomar
g 9T FHT AZT I@T TAT AT | I G
¥, ST TGN A, T FAT QL FT TAEY
TEY STIAT AT F@T A7 T W AAT 1 FRA
TaFT @52 & | {79 gqw Afgar 2,
AT, AT, MIA, FIA gAML ITHY
Tag R #R faeds (silted) gW
F T FA Q1 a8 ¥ f are F7 9y
TR T ALY FT X T F7 LT T TFAT
W T FT BATS SHTAT B TIET 2 )
qf ot ag 1T & fF J1e & e At
A BT & g, THE WATHT TU-HIA F
drad & 39 afzar 1Y FAT W &
FILT IGH FA 7 T FHY ST A7
fF €W (steamer ) FWIXT FT FAT
Y AT AT | AEAT 7T H FE
graAY & d@r 197 2 o 11 Ay A’ & ey
¥ o9 g CHY wT ST § W SARY
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gfaq (service) fewmd (dis-
turb) g ST &1 FAFATH gL AT
g 7Y 7 g (dredging) %
F A F ™ ¥ A w12 F ¥ A
frar 7@ 9 1 "R AR FF A
7g WWE  (Operation) TE gAT
9 AR TEH A9 F 39 A9 ST 418
S IAY Fewal ¥ dard & oY, SAr
& Smety wEEw 1 w9 AT g,
qQUY 5T AT 97, W 9gS  FAEA H
FAT TE ATAT | 37§ AA1 FT @S Y
Ig TE A@H AT 2 fF S@r @i 79y
FT W FAT g 747 g1, ITH0 qAG F7
fagl 1z F3 A= fFar S | AR qewt
A7 zoa fag i smoram g1 @ &)
T A TG 7 ger A7 £ Gfafew |7
aferere st AT ARG F TG FA
F fau afegsr Y 79989 T R0 A9
T @S w3 Fiowr AEiT @ T g |
THY g ¥ WSl A WY st amrEe
g @ e foodr A3z & gz 7 o a=2-
TE & ITH TGS F FHI g 9T I
T M MG 1 & TAA FF R
g arfr Ster=il & wo § F% faaa 7
g1 ar A TaaEe ¥ 98 9919 §
ag 39 gaeat q¥ fa= #3 a9r am,
AT, FEY, ALY e A A
Ty Afqat €, 99 SIS AT FT FHWT
FLH IANT TG FSHTLT T favar 5177,
qrfs wrge AWt g g oY 18 FT Sy
WAFT &7 g1 TGT § T T 51 T )

@A 9T qF gRew wE@w (postal
rates ) F ¥ § FgA ¢ | TW gFaey
# u @ & v 3y @vn /@ qeeng
off e ¥ A A off AR IR am
oreava far o fF 3 s R e
FG | QT TE ITFT T AT | WA

T 1T T a9 394 § qg S giar
& fF 30 0= iz 7 g @@ TR,
aET & | ATAS, ATE qIT &1 94T G100,
AT AT FAA=AT 1Z9 FV qaT grIr
qoeq § § LUR H N GRed Fihe
gi ff S99 © [oww  (resolu-
tion) i@ fFar o1 R IE [T
%1 gfrERt F o7d W dE & 99
AT o7 AR FgT 91 % F wow o= T8t
Mwaws  (newspapers), SR
(magazines) = frari ov §
qreeqr WE  (postal rates) &
gz | fargEaT & ga% &1 a1 & Wiax
ST qiEE WH F¢1E T, T oo qHe
(per cent) &% & | ST T a8
gm f& ofsaw fasf ( public
business) gEIF-NFRA FT IAE
afv g5 &1 3§ [T THFRF a1 A7HT
FIT & § TR S [EqF qoaqr, wraq
(authors) &, S7% Teasi & fasfy
F w4y AT wE 2 AT F A erfawem &
e q & WIRAT WO A gES
FH A AT T & AT AT forshr A
T8 ¥ FEl SATAT FATEE 1 ARG
WT9TH § qEIHi w1 gay 5139 (ave-
rage price) ¥ #HE fd FF &
AR I IR e (postage) LR AT
ay § | Zafau g F ST S @ Y
dro fYo ¥ TEF WATK & AT FHIAAR
(book sellers), SR framEi
FTHATAT F9 FT fEa1 7 1 H 881 7w
grar & fF F09 a9r gfawa faofr 7
FHY AT TE ¥ | U IIEI A 48 [T §
fr ©F F 95z (book packet), st
g ¥ faeelr #1 W7 ST 8, WA
T Yave 7 faedlt & weTy o d A

IEE G AT AT I A WARGY
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fergea™ 1 9t TF TFCH F7T A W
g a8 €A F oy [ q FE ST
gear & | wafeT § @gr sar & 6
TF T FT T FIQ ST §, TR
AT F § 9g 731 waqv § 7 fgegma
F 9 IF Thew wrfe ¥ Tw §, T wafaw
W %o yxde suTRT TR E ) g
FT I IIAT AT @I &, AT A
¥g Aifg W & f5 wvEes foar
g, ST%r M fear s | &gt 9 ot
T & “‘Tway qr Sfarwa’ | 9T wRed
& fF e w7, o @ dfe €
WX og @gg W a9 fagw § avw
ey g § T R T s g Ay
foraral ot ddeE AT wEard A far
9 THRT FAT A HAL IS @& |
qF e [H FT AT q@T @A
FHFT FY 1 AV ALY ATH qEdTE |
A A7 g} R ag A Ao
P ax g AT A A gE & AR I
F mrzaraa ot faar &1 FT @ETer @
W ¥ T I7 §E AT TR TIEE FT
X AT & S FIE 9 O G

ey s FHwdaE (income
tax) ¥ Harfeds Fl § | TEACT
¥ 7w F qarfeas 70 #12 fosraa
@l wify gwa § R R
AT TET R ewdad #T gL A § |
ug 3% ¢ fF Touaeaw S AR 9%
WA ANAT ATfeQ g 7 FH gt g !
fFg AR R fagR A T & 5
FaReTy Taade (assessment) &
HY gisrel 7 AT 2, IIY IANES Ay
RGeS HTHEAT §aT F34
@7 AFT ¢ ag 3 & @Wr @ (in the
long run) wre & g TE ¥ aray |
4} YT fF aga & wlied & ol
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T 9% aW F A foaiw gE @,
SE‘H‘W%HT‘TWH’QWW
Far o fF ITH g0 axHe AW A

s g | wagaad:

“Kill the goose that lays the gold-
en egg”.

ag difq geFaeaT aral araq @ 8 |
TH HATAT 1 a2 IS A &, IAH
I At aga ¥ fawew € ] fAww 9T
& afeTst swe (honest) $aM=ETR
=TT § F T91E 17 § | W TFAEH
F ST FIfpE &, I oI A A AT T—
@ w9 o ow d fran
X FAwar H—a a8 st
TFST FY 5T § LY @ IfeH o 7|
[ & sqaErl, ATy §, ST 9T &
frg s & | qF ag AfT gy awa §
T ATE  F AT 7 G ST AT,
T F9FA A T 99 =9Iy § Y
ATEY a7 FT F W T TE 0H6T T |
NuFfaraar e 5 a=g § oF
M g, SRR Lo @ T §aT
a2, e & far TERdEE AE)
fear

SHrRr S. N. DWIVEDY:
ot g@o go fER
I7_T A R |

Surr R. P. N. SINHA:
o oo Wo uAo fagr @ wor
Hrafaee qel 1 3T § |

SHrr S. N. DWIVEDY:
’aﬂ'qqoqﬂ'ofga‘rﬁ AT ST
fema Wy @y § 7

SR R. P. N. SINHA:

1 ao Wlo gHo fagt @Ay
TadHe § AU ag fae & froag
THAH & T AR A1 7T W @ TR

FUG Y
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ST (proper) TEEAE FAT e,
Higely 78 T ARy | gEd 9 98
gfF o TFadam ¥ mitadt &, S
N gafeasdivs ¥99  (undisclosed
income) &, SaF g § WY aT
gt Tifgn) fage e d =7 (plane)
ST G AT, A AL T OF 98T 3
9 fage # qF  geFTdam gifeaT §
HIT I WA i g i | 7y farrg
IR ACfAE 9T TE, @ A9 9w
TIH T AT FTH FAAT TfoAT
Ll

Tug DEPUTY MINISTER  roRr
FINANCE (Surr M. C. SHAH): Tell me

the names and I will enquire into the
matter.

Surt R. P. N, SINHA: I will tell
you but not here.

st Ao dto Qo famgr: @1 &
g} guA g7 fF S arew v 9t T
&9 9T & 92 39 A F AT NG
T TEIATH HY HTHFAT S | THHT ATAS
g F—A7 gar ot &——fw S5aF 9w
TR FASEHANGE  SRA § | THHT
QAT IR TIFHE W a1 ¥ @A 8
T gred § F3 QA SIdl FT q9r
T FFATE |

Surr H. P. SAKSENA:

=t g0 Gt YFRAT : T TRAAT
(imitation) at 7d avag €< ?
SHrr R. P. N, SINHA:

=t se qYo gAo faegr @ o ang
T wg ged W A §, W
gaAar § & 3 3@ g9 7 faae few-
It & W & | S & grrReeq feurdde
H S ool g1 W 8 SqHT U & g
q Ffae FO AL 99 oY feqame
{dishonest) wradt & ST ger
TIAT | ‘

J

TR T W A@ AT [
q¥ |
[For English translation, see Ap-
pendix VII, Annexure No. 107.]

SeromaTr SHARDA BHARGAVA
(Rajasthan):

SR MAIT Widq (RS
JuTeasy AZIEA, AW, § aF9 95> A
e 7= S7 &, ER @A A g@ar
grax a9 o fFam &g Ay amedy
g1 R AR g 9 R FF A
el 7 39 a9 7y “Efwfar @A
awz” (Deficit Finance Budget)
#g ¥ fFfeargs (criticise) fFar
A T g AT TH afga A
g W @ & & :“I Delieve
in cutting my coat according
to cloth” s® a5 wfEAmt #7
g¢ ¥ gFeg g, g6 qAr  FiAr
T1feq | T & Fgew Arge g o afeors
wrgd-9 (public finance) =T
yrza< wEa-w (private finance) ¥
TG AL & | G TF WIZAT FEAH
FT 9&T 8, gAY qre fqAT dar g 39S
TR & g @9 s T 7R
qfsers wrgaea & g4 4g 3@AT q24T 2
& I A ged ¥R, I F AEN
mifiyh W7 FH g9 AT @Y HATIIAT &)

T GTE F 90 3 A 99T FA
& faw dar 75 AT AR AT AT ATRE
Fard afgs g & qv an @ qFar 9
dq T FX IA FAT F QA FRAr S
& 9\ ar awe 7 fpfaz ar § 1 719
AR AW & A 9 afag® FT s
TEN ST AT L T FT FAT FTA 3
orq: &7 WfgF Aew | W Ew q
sfpfaz oz A T aFaT &1 924 9
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g fr ot woar mfus @98 W g 98
o ag o g9 fear ar @ g W B
wFT fFar o1 <@r @, 98 & a9F a
FY AT FT HIAIN 9FAT AT § AT A
gz fqwa faareois waza @ swr
MATAFST TS 7 FEr 41 ¢

“The 1ncrease need not necessari-
ly be a matter of regret or alarm.
Everything depends on this matter,
on the nature of the purpose for
which the expenditure has been in-

curred and the results produced by
such outlay of public money.”

d1 & sumdy g fr Sfwfoe s
Few F F1E 19 81 & 1 gAR Y
T U S g SRR 2w & fga wy gaw
9E QTAT TG FL AT 59 g 7 Sfwfae
qOE AT | FAKT I FY qTUR
A ET F TATAY UTH TFEFT A
qaTd L F agard (G Fgar =l §
f& garw awz Efwfee g gt %
EIT AT STFAT Y ATH GEAT ATAT g1
ar goar Sfefge g gfe v am
AT R | BT, T TG | AL HAT ST HITT
Fgar, e st A agT @ ¢, g Ag §
fFlamaae S g &
Qy Ty #1 wafy & a1 W FT WS
TIHETT AT 5T F O gn o
AR GFR F AW ¥ T4 A0S T
Tgr frar e wri faaw gy oy ag
q1g w97 w1 a¥ wfafesa & s )
TE T Y AT A1 UH T FH g AR
SR (-t C O L T A 1 )
(plan) amdr grlY, a9 & (¥ av
1= fgwgY TSI T AT T2 FLT AT |
w7 9T AR 9¥T g AT
7 ¥ R W ® wed sfifed
W A AW ¥ fag w1 o saw w8
FPHATE F | AR AR 7 7= &

i aEy =EER @ A a8 SR A
qrw g R QY ad a1 s 3 AT
TorETs  qegamr fgelr g 5o
T | F IH 93T § AT § HIC Gy
g 39 wewr wudt § wiow gufeg
FOE TR Fg AR A @RI F O
g9 B =y W &1 A8 wway &0
T [T aF fdr wrE 7 g8 7 &
Frar B g & o i oY § 1 B st
AT AT & 1 3a TIE AT FHAT A
AT &7 gAT faAwi 7 43 g€ € 48
o fagelt e & 1 g faen § ag
T 487 g3 2 o worslY St vt wv
(S0 fordy Y AT &) SaTaT 9T AT
ST AfRT | 7g WEAT T9d § Hi]
AT gH A9 et § gTFLIAT AfFYN
U EICIURERIC AT CE AT I £
o § 1 fagm § gaex ¥ oo sy
STTAAT ATALAF A0 ATAT J47 § | 5
gz & fou st SRArT e
&Y g fET ST S A At IaF
al, S ST K oHgl oam g, aud
§ & g war, - Y @aT £ @q
FEAET IGF AU A F 1 oA
Iq FT 9@TE T FAr Q¥ A T
qraaT 8 | fagm w @ fedr o gF
#1 gawa (education)  FTedl-
feF= (qualification) ¥ s} &
T TEY FE AT, a1 T 9T 30 qE
FT WE-WTT FL Ifaa Arew T80 4T |
FaT AAAT F AV g A ¥ I 3,
IS T ST g ag T was ® &Y,
I gremm  (translation) &%
fet 7 7 frar g 3T Faw T
ST atdl fT F1E TEIE T Fr I,
I 3T wAT ALY ST | qH 39 A
F 9ga &7 3@ g [¥ ot symg faedr &
St fhar 9T TeT & 98 TSI Y TR
ST v R oA & fag Aeafa 3
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Tezafy S F #ear sy afrwreo
fear a7 ag si9 @ f=d), oY %
EATY R AT AT 1 THY B, T A
feut ar | gaR AT T At ofr A
W RO qWE S yEq@ OFar v &
I FEgar St W fzur 9qr ag ot
ferY & & w1 afy gk v wd-
HAT S S WA wrwor AT ey
7 &1 37 a fraer g g | o) g
]t fees 71 99aR JIaT FT FEAN aF
N BIIFEAT TG AT, TEFT T2
g:A g | e § fo ArAdra Aot oft 35w
@ F ATy § AW F WA AR
AT wfgaa & a9 W # fgy
F &Y T FA | IH THFX & FIN IT
FI, ATAT &, T AW =T &
" ARAQW & " agan & fag
WEE FITT FU

@A aw AR fen ¥ grew F
FgAT & | Aot g f frear & avaew
# 78 93 § F% I FET S GH E, 7
ST T &) O% ¥R FI & W E, T
gAY AT W &, A TS T frerd
AT | WSt 7 Ae g b g7 o= awf &
0], IF § AT 37 AR g7 &,
faar & e § w0 faay wwfa ==Y @1
aFT & | T 9O TET T AU 9 AR
SRR g e & wEx S F59
o7 frat ag felt & fagmm = 8, =Ry
TH i aqf § ST g & Sl S
arfgu off, a8 ATT @9 |1 TEI 7T €Y
T AR T AT @FaT g, WK TR
forear gt St WY 7 AR 77 I §,
fo fen FY w2 § FTAT TOAT @9 Far
ST @1 &, 78 ot ST @r e, T e
agr faar &, oo waar wer faur R,
A T A WA G T A/
T ¥ga § famfaedl = fafere #%

|

faam &, aweg ares § ag fetr, e
TEY & 9T ad AT FY ST T KT GH
g A foandf it f @ 7] srfawi
H TG AT agh I¥ 31 & faverr fres
AR I 930 9 @3 g1 #1 ammed gy,
IAF AR T g1, a7 1 W FE
b 5 wFR gaE foar # 6
fomry samr T @Y &0

it 75 a7 9> agi waw 7 fgay
9 g gU gAIR WA fay e
TEATT St 7% @ 4 & 2 7 o
AT TS AT HIA F=AT F AT AL
st &1 fear & forg ¥ra § 1 9 o Y
g WY w0 o HaeT St § ) W
&1 fad siusrog@ & fag agh I Fe
g, oo arq A8 | 7 Y 79T T Ay
AT T § AT g, R 3qiAg TGy
HorT foF agh 93 AT F HAAT ety #v
gz R afew FAfag oy § & F gt
teferfar  (discipline ) @t &% 1
@R fet &t 4 o1 99 g &,
LA A &, ITH!1 T T FT AT
a2t grar f gArt a=4, 5 fr whrr §
W& qGT W9, IAH G FHC AV
forerr &t ST arfen, Ry wwT AT
fefoafam vy fammar =nfee, @ 5@
T AW & AL | WL T v
fogem A #E ST TERAT | R AR
e § qv |a faertaat #1 o fagar
W AT I AT agd QEHT | TEHT FTLCA
ag & f5 gary S AwTa faver syorvedt §
Iz dWYH ¥ W qF SRE WO
ofeada @g1 a0 91T, @7 9F gUR
FY T AL AV ST G

T T & AT qH A 9 AY
Y arq Fedr & 6 gary faendf a1 &
ﬁmﬁ@'ﬁﬁﬂﬁﬂaﬁm@%t
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agn Y@ g fr & fafim w7
FEI IR gIATS Il § Al Fal 9 KEF
(strike) f&a smv & F TW
x6 fawa v wiargEs  faand fear
frzaar T A WTY? AT AE T
faom smat § fF ag aoAfas arfea) &t
[T 3 | 3F &, F7T 7 g SIS O
AT & IR A Ag 7T § f ag e
FATY FATA TR | TR TS
Aifas At N FTE A AR BE
o1 74 3ar 1 et ST & ata
BHT FHT AT TN FE W § AR
NG G A E | F I A
& 9«1 S G 9 gy AT | T
g gfg qra WY g1 @ a1 A6 FR
MR A a1 e g a8t Sem )
ggfey § 918 § Tomfas mie) F 8-
F1F § A I § AR FARK 7 98
a1

WR A G =Gl FT HEA FIO TG
2 5 gATQ S ada farear soet & @8
T 1 F Ag Fg A g B ow
SUITHT F1 AT | 99 H7 ARIFAT TE1
et & gmamar f& M dqur g
qFd GHTT faear & F1af 9 @9 5
g, SEFT = wAl # ggeam | "wIS
grIEA & & AU TS F aHg T A
faear wroew g€ oft SAFT SEE WER
& o9 e &= AR sifesl &
fre #T T §, a9 98 AT AR
FDTR N JAT AT @ & | ST
g g 7 ke S &F ag
AT A #T | gqET 07 45 | F
FgN w15 farer QO A g sy
IAFT A@EART AT g, ey
B O 9T &S g oA

General Discussion 1904

# a0 UEEE w1 fw s
A g 1 qgH AT SR F ATy
FHIOWT ST Yoo TH F fAu T 97 |
o ST Y FAT ALH 93 § | TGHI AY
ogTs #1 Fear ¥ fag @A maw
AT Q00 qEATIF T qF Ffaas &,
o f5 ge d Qo Hemgw G | F@i
q¢ 9grs  fwwet  (shifts) & #r
SIAT 2 | FaS ATH TEITIH GFTA & WS T
FORAMFIDITAMIE L 7 a8
FLH, A TS O A TR A, E A 5
§% TS A TAM (programme )
AT TFA § FIF I9% "l & qTE R
FEATTF AT Figa AR frapmr & faree =1
gAd &Y 9T § 1w 99 fawrr &
frartaal R seamsl & fag s
FIOT F FAL AT FLIT5II§ | o
g1 g o & fF felt seee
(congested) Ta I BAF wASY
a7 TATET S Y ST & av R g
et FATAT g A frartadi &1 Amfas
fyaTar T € @Far § | W qrAtgs
e GG I & 1T G A AT
ek g 1 us fearEde (depart-
ment) ¥ wes  afs gav feardde
F WATTF F 9 A § A1 § TF g
F TEI IEATT | T T T F A
&A% T AEH & FEAATT FAAT S GFAT
g fr =g 9T frm qwg 7 9rd gt
grit 1

FmE (commerce } TF dFfaF
(technical) frwx 8, o<y =we’a
ot (arts  colleges) & &
FE T UTY &Y IETE Y § 1 O a8
AT 2 fF e ¥ due o oy
Ft & Wit Fow ¥ fFa 7 AFQ
F AT KT IQX ) ATEIT

[

§ smees (professional) aar
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ERfaper FTOSI &1 TgT ATIFAT ¢ |
qgT FTAE AT FTO9 § & Ig18 SIaly
g ) T ag =Trfgn 5 e 7 dfeww
{medical) v fafrafar (engin-
eering) #r g Slesw
(practical training) 3 &
AT SgaET g, I FY 9 F A8
frardt gem=T A5 qTE™ T 9E |
g gfratadt § F9E d9ge &1 9
wTE it Sfqewa ST &7 F oy )
WA AGT H AL Y AW EH(aF ot
Hag gl eI T X I TgR
T H weAEQT & unemployment
FY W9 F fAq oF FALT FAY A7 | ST
wREr A Fgr arfw “B.Coms. are be-
kams” | ary TS FA A ST A FA.
FY fRrear a8 @RI F AFTH a0 E
T W TS & wAT g A fF
#. FH., T S TR § g SHMFT
e 2, UK SHTFR A TG AT @ |
A FFTC L | TG T Y T qUT WY
FrerT &y TSy @ W AL w05
FL AWM AFHE WIE |

EFEAEL FIOT T FAT F ooo {
ot ofT 7% @I § | TOATT HL
F e afad & W U qgT FAR FToo
FH F IR frae FH & faw &Y aw
qgS TF T a1 | TG F qeF qim,
wer weft, faey @4 99 ARy §
dfs wRET  FES § At waw
, SO § A 1 T & Wivd Tad Fr
FOATT T AT FLF T AT HI
FTow a7 fear 9@ | g 989 IS
N g W 3 TE F O | fafesw
(building) =& & sk &% fafeeT

s ¥ fag dur adi & 1w Wl |

TER &1 38 faug § TSI GHT
*X 7T FET gy qrfe for Forefat

1904
1 Iwfrrer faan faer gt 8, 95
qr zgd dfaa T <@H faar 9w

§ o gfrafadt v s
¥ g W § R uw fadee (exe-
cutive) T 1 g | agi W IwHfrra
fawat & sSfvesa 37 F agg )
frm e @ "dr TN ¥ uw
IS T G A § 1 5 F 4 FEAw
A g R oar @t Trorear gt
N AT 7L O @ g Sxfrea
fawat #1 4wz d9ge  (post-gra-
duate) FT & @R FT WX FF
[T TSETT TGCHT B A9 S| G4
g AR frad fF s Toeam 4T
fagsr gt 8, 593 foy degw waie
FT ITHT AIG AT FE Tfgw | 7/
[T =41 FT TqIX AR HLY & S
afg F12 FoaT FAAR AT AT IAH
FIT 71 7 faziy g gar § W< 93 39
FT ATHF €T @A § | T F
(MR. DEPUTY CHAIRMAN in the Chair.J
AT G STAT FT 6 I AT § AR
FATY TSTEATT TIHAHE STHHT 1 AR
AT IFgaH § Q0 T8 W g Tg v
g9 @1 fafeqr 219 soF o %
FUGAT FW §, TG 9 9 T
IF F1  qgT @41 FT 94T |
qeqr™ GF e (border) s § |
7q: fafadr  (military) aur gfew
HE AR G T AT AT
M AT § R ag wew Wi 7 aga w9
Y F I & HR F qweat g 5 &
warie (Central Government) %t
foray AT TSTEAT EHEE | FAT
fgm ITAT 7T I G F @)
T §eaol aTHe ASK FL At agr I
farerT OIS AgT T gEAT WA § | H
FEAT ATl § 6 agh FT9E FTOF a4
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T & T S 8 W a9 AR & 6
g HWEIAST Fow &1 &7 Frol &
frwifee #¢ fear o7, swiq ow
IFTAFT TS FTHY & oY g T A
F AEH &1 farear & fAw | wfwe a@r
] GIER ATAT & FIF  STF 919
THT qGT & | B FEAT AT g F W
oo 1 faer goey ST Amey 8
ar g JOTAT 3F JIg #1 &er AR
foga f& o W & A AT &,
AR & HTET FOALTC § § HIT (a7 &
TE &Y, TaT 7 g 5 faverr o aw oy
IET fammr o@m & | HR T 5w
FY A FEH | TR IaFT AT W
FF1< fa8q & T @1 & W T
FTHLA 7 TF AL Go FYo F TSI
q Fgr a1 —

“Teachers did not develop the
art of entering into the heart of
the students and the result had
been bad; colleges had become
factories for producing graduates,

smart young men and women who
were ill-equipped for future life.”

The Governor said that
wrong they would stand before

foundation of culture on which

destroyed.

AT wgT AR fr Swd i T §
A qr WY T4 & fA Tedde W oW
qTGT FT ST A4 R, A FEC A qw
| g7 7T 6 TEA T 4 gy A5 aEy
AT FAry el ff fesm § guR
Far | 9T FOEF T
AT ATeAr A AR FfS Y =T q¥ A,
T JE AR F AT G, fF 0F FAEY
gy TR #9799 Y fF o3 A
Fr o= F R srfa FaT Feor @
v fanfudt & @t sqeeaT =

if the
students lost their sense of right and
the

world as naked brutes and the very
the

greatness of India depended would be

General Discussion

190&
T 2 afaf ag a1 e fF gy
FRIEAGAAT T AT Cl &, SHIT HY
VT oI | AT g7 T ATEAE AT
ET T AT A Fgar @ R e S}
i (Five Year Plan) ar s=ev-
% @w  (development plan)
FYE W The AE1 &1 gepar | ey Wy 3=
% fau faur @ay Ag@ AT AW g 4
I qT & FET T F ASAT AT
Fopmar fTiT § | et farear #Y g
BF 9 &1 W JISAT § FrAGTEY
forer et & wreaaT 7Y 1 el gaTR
for faer 1 aga F9 WX RS T FT
ST ATIEFAT ¢ |

a9 o greeqr  (hostels) #

©oqaET F A1 A f@T | TR 7 o

e g, s i <o faenfery & faw aar
AT AT SR TM a9 Yoo faermedf
2 1 fem ofY frarrfera & forw @it Tt €0
a9 aga & fammefT @<y afert 7 G &
T FEAU K WA &, e RS
TR Y A€ agEr, it g femr
afe® 7€ T g | feT oo aos fa
T ST I TG FT FATILTS g1 ahelV & 1
TH gvaey B AW UK gAE @ R g e
JETA FTOWT 6 9gF TR TRE 0
FATAS 9 T & S 1 @A FX Srfo
R EA F &= A o giaatady v
2 faar s arfw giqafedt gees aar
T #1997 famnfan #1 @ a6 | R
frae 7 afs  gfrefedt 9we d9ue .
FATAST F1 AT FT WL TIH FACS &
1 TgT =g &1 | W AR T I8 W=y
FTHS WY @I AT & HIT T&TE FT Y
oo TN FL qFAT &, 9T A
I qiee I9qUT 9 X @A A
faandt & & 1 AW FOM

(Tvne bell rings.)
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@ 9% d9quE TSy @d gf|-
afafedi & & wfaw #< fag sd
BT QAT T 17 TV g3 TG G &
F1 farear & & s | gfvafedt § 9@
T =T FY 147 q1aT & R ag 9T F%
FA agh 78 feawa I o @ fFoas
qre 99T EI | THe 9T 9Ty A
g 1 Fgr § F e |, fAdwwy
waqe § fafeew aga &7 & | zofag
g Aragaw g f&  Geged wawHT gAA
FF a1 fafeen a@m F faw sfas
FFEAT 3 |

qAMF AT AZTIFAE, TF I@H
famga 78 < war &, sfaw § uw @
qZT QT Q9 T FE T 43 FISAT o
AA TF @ IZ w0 g fF Qo
H ST wrfaT F fag o #1€ wrr a8
g1 Ter g 1 afay 2w Tadde w1 oS
Treen faram & St ey fF ag et
& fou Wt ®1 NFar a9, 597 frag
T ofar & fag 5@ 9% &1 w8
JISAT EHT GgT ATERAF g |

w7 arfwd®r  ( foreign
policy) & arR & st @& &1 @w
T A FgAT & W IaF fag gag of
qET &, TTF IUTEALT TGIET 7 =Y JAT
&t §, W a8 AT § SATer 9F uw @
fadz & | 97 =9 ¥ § ZA4T &)
Fgar g 6 wafrr 4 arfeearT &1 Sy
fafadt ©e ( military aid) 3
&7 e fFaT & 9 aga A & 1 Fv
* & wear & fF S &% FE (coun—
tries) & S FOR F GHFT qEAT &
TR W 4 TR € fF ogEe | A
TAFT TAT I A< 753 gy 3 A
ggmaT & o™, st fafadt ow s
F g a8 =ifgw fr w7 fedft wER

97§ a1 AR AT ¥ d=A7 WY Igreaar
| 7 afs g A ggEar 3 949
fazaaree %1 s W& 1 ag I fag
IR gaeq Ta & e o€y &) anw iy
qIT R | TEY AR WIXAAN & AW
F fra & 1 fafadt gz & g
2T 1 F797 | THIAT AL 6T T FgT
f& gw wfafys g ag waa I 1
f9aq ot g7 WRa F @ g, 99 BT TGy
fram & oiv 7a gart Aar dfeq sErge-
AT FT 39 GFFT A GAIT FQ § |

(Time bell rings.)

Yy AR, # fae & fRAe
O = g | a8 uF fae @ gafag
T g g fF E dme Jame faw
gres (Women National Savings
Drive) & qea=r & wgar §14fF
39 § graferq § zafAg a8 €40 30
A oY HeAT AEEy A 9 qfaw
ITET #7 qrO® #7 & % wRai T g
¥ aga & fRar & | A AT FEAT
=AY g i g7 AR T 39 ST A
FLE & W ATEATT A A 57 5 & fAQ
dfaoft g | 38 a9 ¥ HR o 9
awT ¢ T 9ad fRanr fod a9
@ &1 T ifasw (red tapism)
FT A A GATY FH AT LA garg |
@ gy ¥ faar ft war arn, 2
72T i ST Stave feur v ar A,
W @< 7 L | o usEr (agency)
&7 1 faeenw (system ) & 9 AT
Fmedee  (complicated) %
ITHA N A AT AR, T I T4
aAey faerd § o S E | S O S
ST Y g, 9% gEeg A W qF 39
A TR | “

*,

(Time bell rings.)
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79 49fF a6 § wfag afe
frrsitomg Tl WA IR A
wredT fAfET T ¥ Am gae
T, a1 9 FT 3W @Ay | fag F%7
q5 gt fF 5@ & For o wearsat
T EE

f[For English translation, see Ap-
pendix VII, Annexure No. 108.]

Sarvar BUDH SINGH (Jammu and
Kashmir):

P(aadS g Pyer) Kl 204 0y

(I eyl — e le paepia R
e e Jo g 3 el puda
¥ Sl 2 Lo G S ol
LA PR\TIS g PURL XV Ji}”. \J""'r"
Sul g Py By 3 s e
of wpr s € syl a8

oSl gyl & L oy ] pamio
2l 2 G (support) @iy
W Ll &S pao Vs gk N
y U b S S i
- U i AlaS 338 =mod
de: & > (Budget) s
e wlla S T 5Ty e Wl Ly
P LS CT skl 95 Ggn L8 Ly
ale yludke _pukadlls = yp eala
(defence) (uheasd Sy8 Jlpee &
Wt 2 WS wilé) ¢S yam ey S
¥ Ugn WS Ly e vy
S K8 - 3yS ailel et gyl | yaanl
H S el eyl 2 el
Sy S ks pl &S 2 Jaab]
2 K S S S Ut
G- 2 W WS o sl
U"’ eda &S w S & Lo

[ COUNCIL 1

General Discussion 1912

bl pl 2 SV S e
B de ghd S S S
U g 2 el S ea

~ Ky wlie Uy

S a2 e e sl (ol
wdpd Sl gl & g Lialy
(temporary) guysed 2 3l géle
mue B PN e sl
A o s g &1 S GRan
i EAC T RS
(border) y3y: & = & wwypd a3l
(line) ¥ (gonm pl a2 e &
g dlagd T &S 8oy cla gl gun yy
e (Fad (M oS ol 92 alayi IS Ly
920 d2aad op 3 LS e 52 klagd
(military) _gyRle 33 dagu Lol k!
PSR ¥ R NS S S N T
oS a (A e Al 2 cits
S UBy - o LW Sl S S5
P VR (I I FEN P
Gl sl obile w2 gyl gataly
wypd Dl Kl 2 oy Uy WS g
Jrr ol Ol -2 Sy g
fowy e &2 ) = 2 UyS andny b
U,;\S &laowla d"b)!" 85 2 Bk o2
U Ly a3l oSul - o LS pl'&
R S oy &5 e Linly WS
(Constituent As~  gluaa! =dgsd*
sohled | § e Wla3sS o sembly),
(cent per cent) skaw 53 Ehgu o
D AT LB R S A R
i e o8 Olie U5 o] 45 e ar
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Pl & LEl O addyd &S,
el o J el - aly S Gl
Wl 0 & S e g b
(secular)pylam Sl [z &GS 2
[Democratic eagiu) SiySsmd 5
& wapae syl & JU State)
Sl gyl & WSl G iy e
oS08 S Uy S petS 3 iy
o € Gl dagy Jly syl 2
P S Uty S oS gl e
e O -2 dags o1,
€ bt oty &S UT pagh i e
w -2y f el S s
g9 -2l S Al K paas
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Mr. DEPUTY CHAIRMAN: Your
time is up.

[For English translation, see Ap-
pendix VII, Annexure No. 109.]

SHRI SARDAR SINGH (Rajasthan):
Mr. Deputy Chairman, I see that
the treasury benches are almost
empty. I see that during the Budget
debate, which is probably the most
important debate of the year, not a
single Cabinet Minister is present and
only one Deputy Minister is present;
and, of the Members of the Congress
Party who are in an overwhelming
majority in this House, not more than
ten or twenty of them have been in
attendance in the House during the
greater part of this debate, It is a
pity to see that the Members of the
Congress Party have taken the pro-
ceedings of the Budget debate as
nothing more than a meaningless for-
mality. I am sorry to see this state
of affairs.

T regret that I cannot join the
chorus of fulsome adulation in which
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hon. Members have been indulgingin
congratulating the Finance Minister
on his Budget. I also wonder 1f there
is really very much sense in offering
criticism since from the very atti-
tude of the Congress Party there
seems 1o be no intention on their part
of paying any attention to any criti-
cism which we might offer.

Nevertheless, Sir, I think it is my
duty to say that I read this Budget
with a sense of great deal of dis-
appointment and, if I may say so, of
frustration. Disappointment and
frusiration because the criticisms
which have been offered in this House
before this year—if I may say so, they
have been offered on more than one
occasion—have been ignored com-
pactel ", These criticisms 1t seems have
gone in through one ear and gone
cut tirough the other.

Now what are the broad facts about
this Budzet, Sir? We have been tnld
by the Finance Minister that for the
last year the deficit financing proposed
was of the order of Rs. 140 crores.
Now, in actual practice the loans etec.
which were raised amounted only to
something like Rs. 80 crores. And
if you add to that the surplus on the
revenue account which is Rs. 8
crores. it means that there has been
a shortfall in the deficit financing to
the tune of a little over Rs. 50 crores.
These are the figures which the
Finance Minister has given., and I of
course take the figures which he has
given. Now I would like to ask this
question. In a country which we are
trying to build up, where you have
got plans and where there is all this
grandiose talk of community projects
and all the rest of it, why is it that
there has been a shortfall in the
estimates which you yourselves bhad
provided? It means that you have
not, for some reason or other, been
able to spend what you yourselves
have said you would spend. Now,
what are the reasons? Tuae reasons,
1 think, are quite plain. You have

|
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got, Sir. three shortcomings. You
have a lack of planners, you have a
lack of projects, and you have a lack
of managers. By managers I mean
the administrators and the techuical
experts who would run these schemes.
Now, when I say that you have got
a lack of planners. I do not intend
to cast any reflection on the members
of the Planning Commission. You have
got undoubtedly very able men in
the Planning Commission, but a hand
ful of men, however brilliant, cannot be
expected to do this terrific job. And let
us make no mistake about it; it s
indeed a terrific job. It is no good
cur planning in small terms and in
moderate terms. And that is unfor-
tunately what has been happening,
because the position is this. You have
got plenty of money to spend, and
vet you find that you are not able
to absorb that money in the build-
ing up of our country. Now, why is
that so? It is quite plain, Mr. Deputy
Chairman. that vour planning ex-
perts are not sufficient really to be
able to cope with the job. You have
not got the projects; they have na
been worked out, with the resul
that when you find that you are
in a position te do certain things, vou
suddenly find that there is a lack of
projects. Now, the same thing is true
with regard to the actual managers,
the people who are running these pro-
jects. Often have I heard it said
by Members of the Government, not
only of the Central Government, but
also by Members of the State Govern-
ments, that we have a dearth of per-
sonnel; we lack engineers; we lack
technical experts, and all round it is
always a question of men, men and
men—we haven’t got the men. This
applies with particular emphasis, Sir,
to Rajasthan. What is the Central
Government doing in order to build
o Rajasthan?

Mr. Deputy Chairtnan, I have spent
considerable time in going through
this Explanatory Memorandum, 4&nd
I would crave the indulgence of the
House to read certaln items which
will bear out my point. I turn, Sir,
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[Shri Sardar Singh? pages but there is no mention
to page 66 of this Explanatory | of Rajasthan. Every important

Memorandum. The heading is “Indus-
trial Development”. Details of the
provisions are indicated below. Item
1 is “Grants to the Council ot Scienti-
fic and Industrial Research”. Item
2, “Purchase of shares of the
Company to acquire Hopkins & Co.
(Travancore) Ltd.”; it¢ma 3, “Corpora-
ion for Mineral & Sand Separation
Industry”; item 4, “Indian Telephone
Industries”; and then Salt works,
Hindustan Shipyard Ltd.. Penicillin
Factory, Machine Tools Factory, and
the list goes on and gives 33 items.
These 33 items are all for the indus-
trial development of the country, but
there is not one item here which ap-
plies to Rajasthan. I turn the page
and come to page 68. I am just turn-
ing the pages at random, but this
would apply to any page in this
Explanatory Memorandum. Here you
find electricity schemes. There are
eight. They cover Manipur, Tripura,
Himachal Pradesh, Bhopal, Vindhya
Pradesh, etc. but I fail to see any re-
ference here to any work with regard
to Rajasthan. However, I will not
labour the point with regard to these
particular lists.

el us come to another section, a
section which is very interesting, a

section which is very important—
section III, “Notes an Important
Schemes”. I turned to this section

with a great deal of pleasurable anti-
cipation since naturally I was anxious
{0 know what it was that the Govern-
ment had in view so far as Rajasthan
was concerned. But what did Ifind,
Sir? I found under the Ministry of
Commerce and Industry, khadi indus-

tries, cottage and village industries,
development of handloom industry,
handicrafts, silk industry, the Indian
Iron and Steel Company, expansion

of Mysore Iron and Steel Works; then
I go to Calcutta, automatisation
scheme; Bombay, expansion of tele-

phone system; Delhi; Madras. Page
iafter page I turn over in a sec
tion which consists of some 30

scheme that you come acrnss seems
to relate to Bihar, Uttar Pradesh or
Punjab, while some pieces are thrown
tc Bombay, Bengal, etc. Is it because
Rajasthan cannot plead its case at the

Centre? What is the reason for this
state of affairs, we have a right to
know. I trust the Finance Minister

wili tell us why it is that, although it
is now five years since the State of
Rajasthan was formed and it is now
three years since your Plan came into
operation, with the exception of the
Chambal Hydro Electricity Scheme,
a scheme whose first part only will be
completed during the first Five Year
Plan—even there from the speed with
which it is being implen.ented we do
not know whether it is dead or alive
—you have no other scheme for Rajas-
than, whether it be irrigation, agricul-
ture or industry. I can assure the
Members of the Government here that
we have developed a sense of dis-
appointment, a sense of frustration in
Rajasthan which it would be very
difficult to describe adequately, which
it would be very difficult for you to
understand to the full unless you
happen to visit Rajasthan. I would
invite any Member of this House to
go to Rajasthan and see things for
himself. I hope they will accept the
invitation.

Let me remind the members of this
Government that the strength of a
chain is the strength of its weakest
link. You cannot afford to have lop-
sided developments. You cannot af-
ford to build up this country in terms
of certain States which you consider
to be important and leave out other
States which however unimportant by
themselves—and I do not admit that
Rajasthan is unimportant—form a part *
of the whole picture. You have got
to have an  entire piclure which is
balanced in all its parts. May Ifur-
ther point out that with this latest
turn in the situation—I refer to the
American aid given to Pakistan—the
importance of Rajasthan as a border
State, as a Frontier State has grown
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up considerably. It is only natural
and it is only important that the
Centre should therefore not forget the
rights of Rajasthan and the interests
which you serve in order to develop
Rajasthan. Now I have no desire to
go on hammering away at this point of
our developing Rajasthan but I say
this because the representation of
Rajasthan at the Centre is so weak,
so often the case of Rajasthan goes
by default. In your entire Ministry,
you have only got one representative
of Rajasthan, i.e.,, a Deputy Minister.
You have got one Parliamentary Secre-
tary from Rajasthan and I think in
the whole of your Secretariat organi-
sation, you have got just one repre-
sentative of Rajasthan who isat the
Joint Secretary level. Now I do not
say all this because I am in favour of
having provincial representation or
having representation on the basis of
the States. That is not what I am
advocating. But I do wish to rub it
in......

Mr. DEPUTY CHAIRMAN: Two
minutes more.
SHrr SARDAR SINGH: But I do

wish to rub it in that because Rajas-
than has got so few people here who
can talk and put the grievances
of Rajasthan before the public, that is
no reason why you gentlemen of the
Congress benches should allow the
case of Rajasthan to go by default.
Therefore I say that I think the
Government could have done very
much more because apart from one
item of Rs. 3,40,000 which they have
very magnificently set apart for the
purpose of investigation of industrial

projects, apart from that, you
have given us nothing and
what I sincerely hope is—in fact

Rajasthan can
right—

if I may say so,
. demand this as a matter of
that the Finance Minister should at
.east tell us why it is that you are
not in a position to help us. We wish
to work. People on onur side have
joined the Congress Government in
Rajasthan. We recognize that unity
is required in order to develop that
place. Now we ask the Centre te¢
come forward and help us and if you

|
|
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cannot, then at least tell us why it is
that you are not in a position to help
us.

Panpir S. DUBE (Madhya Pra-
desh): Mr. Deputy Chairman. I
welcome the Budget but before I pro-
ceed to deal with certain details on
the figures side, I wish to point out
certain matters in connection with the
Pakistan-American aid that is so much
in the air at the present moment.
America has assured us that she
will take every step to see that Pakis-
tan does not use the arms aid which
America has given to her against India.
But these are mere words. If America
is really honest about it, if America
is really sincere about it, then I pro-
pose that these points should be put

to America definitely. One is that
America must recognize that
the accession of Kashmir to
India is final. That must

be insisted upon. We insist upon it
that before this thing can possibly be
considered as an honest statement of
the position of America, America
must in unequivocal terms say that
it accepts the accession of Kashmir {o
India. And as a necessary corollary to
this it should say that no help will
be given to Pakistan until this Kash-
mir question is settled. Once we
insist on this and the question is
decided, then it does not matter what
kinds of aid America gives to Pakis-
tan. We have in the past, attempted
to get into a no-war pact with Pakis-
tan; but we have failed. We cansider
that if America is honest in its in-
tentions, then America must see to it
that Pakistan enters into a no-war
pact with India. The policy of
America is apparently to create a
fringe of outposts against Communist
expansion and it is with that view
apparently—with that professed view
—that she wants to make Pakistan as
one of the bases from which America
can fight Communist expansion. Now,
if that is really so, I am quite will-
ing. In fact, I would urge upon our
Government to insist upon it that
America gets bases in Pakistan and
provides an army there. This army
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will serve a double purpose. Not
only will it see that Pakistan does
not attack India but it will also serve
the further and original intention of
America, that of resisting any aggres-
sion from the Communist power. It
is because these bases will serve this
double purpose thatI am infull agree-
ment with the idea of Pakistan giving
bases to America so that really speak-
ing America will be in a position to
help in the protection of the borders
of India should there be any such
necessity. Now that the whole thing
is settled, now that the programme of
American aid to Pakistan is settled,
the only way we can find out a way
out of the difficulty is to see that
America respects the neutrality of
India and takes all possible steps to
prevent any possible attack by Pakis-
tan upon India.

After having said that much, I now

turn to another aspect of general
consideration. My hon. friend Shri
Sardar Singh just now staled that

Rajasthan was left out of the consi-
deration of the Central Government.
I have a similar complaint to make
regarding the State of Madhya Pra-
desh. They have in vain been looking
for assistance from the Central Go-
vernment in Madhya Pradesh. In
fact, you may remember that there
was a great deal of controversy regard-
ing the steel plant which has now been
finally settled and it is now to go to
QOrissa. But we are thankful in this
respect that the Central Government
has now taken upon itself the respon-
sibility of investigating into the possi-
bility of a second steel plant and it
is hoped that the second steel plant
will materialise in the not distant
future. It is a great pity that these
schemes for irrigation in Madhya Pra-
desh should have been knockeq on
the head. I may tell you, Sir. that
when the Linlithgow Commission came
round to Madhya Pradesh in the year
1926, a great engineer—Sir Ganga
Ram—was one of the members
of* that Commission and as
we stood on the hanks of
the Narbada at Hoshangabad and
watched the waters of the Narbada
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gushing forth—at Hoshangabad the
Narbada is only about half a mile
wide—Sir Ganga Ram said 1t was
criminal on the part of the Madhya
Pradesh to see all this huge volume
of water flowing on without any use
being made of it.

He said that in Punjab they had
not allowed water to be wasted like
this and he took us to task for not
utilising the waters of the Narbada

for the purpose of irrigating the
northern districts of Madhya Pra-
desh.

Now, Sir, we have got two pro-
jects. One is Punasa on which the
Madhya Pradesh Government has

spent a considerable amount of money

for investigation. There is another
project, called the Tava project. The
blue-prints of both, I am told, are

ready and I only hope that it may
be possible for the Central Govern-
ment to include one or the other of
these projects in its programme—in
the north of Madhya Pradesh. A simi-
lar project called Wainganga in the
south of Madhya Pradesh is awaiting
fulfilinent and awaiting materialisa-
tion. I hope and trust that it would
be possible for the Central Govern-
ment to take some of these schemes
in hand and not allow the walers to
be wasted as is being done for the
last so many centuries.

Sir, one important fact stands out
in the case of this Budget and that
important fact is a confession that we
have not been able to spend what
we budgeted for and that i. is no
possible to say whether we will be
able to spend all that money. This
confession is a remarkable fact be-
cause on this fact rest many things.
Firstly, if the law of probability is
at all effective then what has happen-
ed will happen. If you have not been
able to spend money in the past for
certain reasons—and there is nothing
to show that those reasons have ceas-
ed to exist—then in all probability
you will not be able to spend in the
future also especially when the tempo
of expenditure is rising to such
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heights as is expected during the
next two years. Therefore, it strikes
me that if, on these considerations,
there is just a possibility that the
money may not be spent, then what-
ever money can be saved should sure-
ly go to prevent the imposition of fur-
ther taxes. Taxes should only be
imposed when it is absolutely neces-
sary to do so and it has not been
made out to my satisfaction that the
country is in such a state that these
taxes are absolutely necessary. These
are, at the most, anticipatory taxes,
anticipatory in the sense that sup-
posing this thing happens we require
these taxes to be imposed and suppos-~
ing they do not happen then the taxes
are there all the same. Look at it
from this point of view. There is a
statement that Rs. 18 crores are due
from Pakisian and it is because Pak-
istan is not paying this Rs. 18 crores
that we have got to impose part of
these taxes. It is alsv said that it is
expected that Pakistan will give Rs. 9
crores in the next year. Supposing
Pakistan does keep up to this expec-
tation and gives the Rs. 9 crores, is
the hon. Finance Minister able to give
us an assurance that there will be a
proportionate reduction in the taxes
or that the taxes which have been
imposed on account of the non-pay-
ment of the dues by Pakistan will be
refunded? I suppose not. Therefore
I say, Sir, that these are problematic
considerations and I am against prob-
lematical considerations. As a matter
of fact, Sir, my own outlook with res-
pect to the Five Year Plan is this
that in this Five Year Plan we have
bitten more than we can chew and I
will further say that it is an entirely
wrong procedure to have such a vast
number of schemes dealt with in the
first Five Year Plan. If we had been
wiser—and the results have justified
it—we could have followed Russia’s
example in a much more practical
manner. As you will remember, Sir,
Russia, insisted upon all the heavy
industries in the first Five Year Plan.
Nothing doing with respect to any
other matter. They set their jaws
‘hard and their minds were firmly sgt

.

on this fact and they determined that
“we shall do nothing whatever except
increase our heavy industries” and
when they increased the heavy indus-
tries they prepared the country for
other developments. It was then only
that other matters came to be taken
in that country. With great respect
I submit that we are having so many
subjects as the list read out by Shri
Sardar Singh showed and when the
list is so very large it gives room to
everybody to say: ‘“You have not

done this. You have not done that.
You have not done much for
health. You have not done
much for education, this, that

and all the other things,” and you
have got to defend your position with
respect to each of the 200 or 300 as-
pects of our development. I would
very much like the Central Govern-
ment in the next Five Year Plan at
least to concentrate upon the vital
things that are necessary for the de-
velopment of the country. If heavy
industry is vital then concentrate upon
it. If, as a matter of fact, we have
undertaken already certain jobs which
we must finish, then finish those
things and till then don’t take other
matters into consideration. For in-
stance I am in perfect accord with
Kumari Shoilabala Das who said that
all this expenditure of money on so-
cial development is wasted though I
would not say that it would be wast-~
ed in other circumstances. In the
present circumstances of the country,
in the present set-up of the country
1 submit that the Government has
taken too wide a responsibility and
too onerous a task upon its shoulders.
That would be the case if we relegate
the vital things to the background and
try to spend money on every other
consideration.

Sir, so many lakhs of people die
of malaria in our country every year.
Very well. You cannot stop this
disease and you have not been ,able
to prevent these deaths happening.
You have not been able to prevent
infant morfality. All right. Then
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why not stop these measures for a
couple of years more and see that the
vital necessities for the development
of the country are provided for be-
fore you undertake this kind of work?

Similarly with respect to education,
it strikes me as somewhat curious
that those people who are the pro-
ducts of this education, those people
who are present in this Council and
in the other House, all seem to cry
against the very education which has
sent them up to this high status. We
were all brought up in a system of
education which we ourselves say is
rotten. It means that we are bad and
that we have not the ability to under-
stand what is good for our counfry
and what is bad for our country. We
seem to be people who are utterly in-
competent because you are condemn-
ing the education which we received.

Suri H. P. SAKSENA: Whether that
system is good or bad is not the point.
The point is that we are to plan for
the future by changing the present
system of education.

Pawnprt S. DUBE: Is it right for our-
selves to say: “You are bad people.
You are trying to find out still bad
things for the future generation. You
are incompetent to do so.” Don’t
take up this excuse. It is not the edu-
cation that is at fault.

Mr. DEPUTY CHAIRMAN: Your
time is up, Mr. Dube.

Panoir S. DUBE: 1 will speak just
for one minute more.

Mg. DEPUTY CHAIRMAN: You
have already taken more time, two
minutes extra. All right.

Paxpir S. DUBE: I quite forgot
about the time. I am only going to
talk about one matter and that is that
I hope that the Government has taken
proper steps to see that the duties
which it has imposed will be realised.
We @ave seen in the past that when-
ever there was an agitation these
duties had been waived or withdrawn.

*
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The handloom industry has been freed
from tax. The Calcutta Teachers’
Strike gained what they wanted. The
students of Allahabad gained what
they wanted by strike and agitation.
In the case of artificial silk Surat has
stopped work. Ludhiana has threaten-
ed to stop work. I hope that the Fin-
ance Minister will stick to the taxes
which he has imposed and not go back.
Otherwise we will lose confidence in
the method in which your taxes are
imposed.

Surr B. RATH (Orissa): I need not
go into the condition of the country
at present and the condition in which
we find the Budget placed in our
hands.

If we go through Part B of the
speech, the Finance Minister starts
with the reasons for the customs duty
and import duty imposed already and
then passes on and on till he again
imposes excise duty on cotton cloth,
on superfine at the rate of two pice
per yard and on other varieties at one
pice per yard.

Then we find he imposes differrnt
rates varying from Rs. 5 to Rs. 14
on soaps of different qualities and also
on footwear. This is what he has to
give this year as a present, so to say,
to the middle class and common peo-
ple of our country. There was a time
when we were thinking that soap was
a luxury, washing soap was a Juxury,
but that attitude has changed and 1
doubt, excepting a few, whether there
will be many people who will say
that these things today have not be-
come necessities. I have heard one
hon. Member from Bengal—I won’t

say Bengal, because he is coming
from Calcutta which is not the
whole of Bengal—coming forward
here and saying that betel-nut

is also a luxury, and I think if he
takes that logic to the logical conclu-
sion, then he may ask the people of
Orissa also to give up rice saying that
since one-fifth of the people of Orissa
live on forest products, therefore rice
is a luxury and as such it can be given
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up. I am not of that brand and as
such all that I know 1s that a vast
majority of people—and nobody will
deny 1t—use betel-nuts, and Ifeel that
the Finance Mmister has no right to
mpose so much of tax on betel-nut.
Practically the price of betel-nut
would be reduced to half if this tax
had not been imposed. He wants to
tax the poor in order to enrich him-
self and 1n order to save the muill-
owners he wants to cut the duty on
1aw cotton which 1s imported and he
wants to 1mmpose 1t on the finished
goods so that he could collect the
money from the consumers of our
country. That 1s his way and the
winole Budget must be understood in
that way. Sir, this attack on the com-
nion people was started some time
back and when 1t becomes unbearable
in the future, 1t will never be tolerat-

ed We know the Government has
machinery of 1ts own to deal with
intolerance. They have dealt with

mntolerance 1mn Calcutta very recently
when the teachers struck work. I am
not gomg nto the details of that, but
what has been done? The Govern-
ment had to concede some of thewr
demands but in order to save face
what have they done? I would sub-
mit that it 1s the Central Government
that must be held responsible; 1t . 1s
the Home Ministry which must be
held responsible for the vast number
of political and trade union workers
of different parties being detamned 1n
Calcutta even today, the ground be-
g that they sympathised with and
supported the teachers’ strike. I won-
der whether the Preventive Detention
Act was passed to put persons in jail
because they sympathise with and
support a certain section of the com-
munity which has been proved to be
just, which has been proved to have
a reasonable basis for their demands.
If that 1s so, then sympathising with
and supporting such people cannot
be the ground for being detained un-
der the Preventive Detention Act. I
demand of the Home Ministry to come
out with a clear statement whether
the Bengal Government is justified
in using the Preventive Detention

1938
Act to put 1mn 60 persons, besides the
300 who are already there, in prison
on the plea that they supported and
sympathised with the strike and for
no other reason whatsoever. I de-
mand an answer because the Home
Munstry might say, “We have a
Board, there will be charge sheets
and the Advisory Board will consider
theiwr cases and pass judgments and
then they will be released” but 1t 1s
none of my business. I want to know
1f they are justified in detaining them
under the Preventive Detention Act

Where 1s the question of giving a re-

ply to the charge sheets” Where 1s.
the question of their cases being exa-

mined by the Advisory Board? I de-
mand that the Home Miistry should
immediately 1ssue orders that persons
1n such cases must be released and see
that such things do not happen in the
future

Secondly, Sir, I would like to bring
to the notice of the Finance Minister
one thing. I will not go into details.
One of the ML As. of West Bengal
Assembly while discussing the Bud-
get brought 1t before the House how
the great Birlas and Dalmias, Gujjar-
walas and others have evaded paying
income-tax and also cheated the Gov-
ernment by not paying sales tax. He
has brought definite charges on the
floor of the Bengal Assembly, but I
am not going to repeat them. Certain
newspapers have come out......

Mr. DEPUTY CHAIRMAN. That
is what exactly you are doing.

Surr B. RATH: I am not going into
details, Sir.

MR DEPUTY CHAIRMAN: Do not
mention any names.

Surr B. RATH: It 1s a public state-
ment because 1t has come out 1n the
papers. It has been debated in the
West Bengal Assembly. It has come
out 1n all the papers. ....

Mr. DEPUTY CHAIRMAN: Avoid

names.
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Surr B. RATH: A section of the
Calcutta newspapers has come to cer-
tain conclusions about the changes
that have been made in the composi-
tion of the Income-tax Investigation
Commission. There were three mem-
bers in the Income-tax Investigation
Lommission, of whom two members
~—Mr. Nargolwala and Baini Prasad—
have been transferred to other depart-
‘ments. Mr. Nargolwala has come to
the Central Secretariat, and Mr. Baini
Prasad has gone to the Labour Tribu-
nal. And their places have been filled
up by other persons one of whom was
a judge in a case in which these sales-
tax affairs of Birlas were being consi-
dered. That judge gave a judgment
that Mr. Birla is liable to pay only
Rs. 487, whereas afterwards, the Birla
Paper Mills have themselves admit-
ted that they have to pay much more.
I would like to know whether the
. comments that have been made by the
Calcutta papers are justified or not;
whether it was right to transfer two
members of the Income-tax Investi-
gation Commission and replace them
by two other members. It is for you
te replv and I am not going to add
anything more.

Now. Sir, the next question is with
regard to the River Valley Project.
I refer to the Hirakud Project because
I am now in a position fo prove
that the Government of India has
wasted a huge amount of money in
certain respects with regard to the
Hirakud Project. Some amount of
money has been spent in getting ma-
chines and plants which cannot be
used to their full capacity. I am still
awailing the reply of the Planning
Minister—for the last two years—in
regard to the capacity of these plants.
Also. I would like to know from the
Irrigation and Power Ministry as to
what have been the modifications in
the Hirakud Dam Project after the ap-
pointment of the new Chief Engineer.
On’e modification is that the Power
Channel of Spillway Work has been
replaced by stone masonry work and
the cement concrete work has been

|
|
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abandoned except for the foundation
portion. When such a modification—
and it is a major modification—is
made, how much more money is go-
ing to be spent? If this modification
were necessary, why should not the
Irrigation and Power Ministry decide
that this should be done, even earlier?
So, whether the amount that has been
wasted in the setting up of this plant
will be deducted from the amount
that has been spent in the Hirakud
Dam Project, thatis whatI would like
to know. And secondly, Sir, the other
great modification that has been made
is this. The whole work which was
supposed to be done by the depart-
ment itself has completely gone over
to the contractors. With the coming
m of the new Chief Engineer, almost
all the work except the supervision
work is being done by contractors.
And as such what happens is that the
workers are more governed by the
contractors and they are getting still
less wages. The question of providing
them with houses or with medical
facilities is no concern of the Gov-
erniment, and as such the workers are
being left to the mercy of these con-
tractors. And now when we make
demands for the welfare of the lab-
ourers, the Minister comes and says
that since they are under the contrac-
tors, Government cannot do much.
And what about those who are work-
ing under the department itself? When
we ask questions about them, the Min-
ister says “Why did they not come to
me with their demands” as if the
Chief Engineer there is not a final
and a competent authority in respect
of their demands. It is always the
weak side, the workers. who will be
blamed. If they go to the Chief En-
gineer, it will be said “Why did they
not go to the Minister?” And if they
go to tkn Minister for Irrigation and
Power, it will be said “Why did they
not go to the Planning Minister. to
the Prime Minister and to the Presi-
dent?” But my point is this. Why
have the demands of the workers not
been settled as yet? Their demands
are known to the Minister. If I had
a little more time, I could have shown
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that the Mimnister definitely tries to
see that the demands of the workers
are not fulfilled Why were the de-
mands not settled when Mr. Kunwar
Sain was the Chief Engineer? The
demands are confinumng since that
time. Sir, I would suggest that n-
stead of going into the merits of the
case now, 1f the Government members
arc honest 1n thewr utterances. they
should appoimnt a committee of two or
three men to investigate into the affair
and find out as to who 1s responsible
for the burning of the land rover
which 1s alleged to have been burnt
by the workers. I ean say that some
big officers of the Dam project were
present on the spot. Workers were
on the, contrary beaten and some of
them were killed. When they ran
away, the land rover was burnt and
an attempt 1s being made now to
blame the workers I would say that
1t 1s the other party and not the work-
ers who will be held responsible for
1t

And thirdly, Sir......

Mr. DEPUTY CHAIRMAN: Two
minutes more.

Surr B. RATH: Why not give me
five minutes more?

Mr DEPUTY CHAIRMAN:
minutes more.

Sarr B. RATH: Then, Sir, I would
say something about the uplhft of
scheduled tribes and scheduled castes,
and the amount that 1s being spent.
T had the opportunity of visiting the
Adivas1 mela of my State where I
found that articles manufactured by
the students of Seva Ashrams were
sold. And I thought that if that was
the way how the scheduled tribes and
scheduled castes people were going to
Joe educated; long live our education.
There are 32 Ashram schools and 575
Seva Ashram schools in which the
total number of boys getting educa-
tion 1s only 28,498, whereas the Adi-
vas1 boys between the age of 6 and
11 are about 3'6 lakhs. Only seven
and a half per cent. of boys of the
school-going age are getting education
after five years of attempt, and how

Two

many years will 1t take to give even
elementary education to our Adivasi
children? Then the question 1s 1
which language they will be taught,
whether 1t will be 1n Oriya or in their
own mother tongue, because, unless
these children are taught in their own
mother tongue, 1t 1s absolutely use-
less. No attempt 1s being made in my
State—I do not know about the other
States but the same thing might be
happening there also as in Orissa—to
encourage the education of the Adi-
vasl children in their own mother
tongue

Secondly, these Ashram and Seva-
shram schools, where are they lead-
mg us to? After passing out of thesc
Ashram schools, i.e., after passing the
fifth standard, these boys will have no
chance to study 1n the higher classes,
because these schools and their curri-
culum are such that they will not fit
1n with the secondarv education sys-
tem. So, I would ask this House to
honestly consider whether or not
money 1s being wasted on these boys.
This may give them some sort of voca-
tional instruction, but these boys will
not have the opportunity to get higher
education. If that is all that we are
doing now, then I would say that it
is time that we reconsider and revise
our whole programme, and see that
more money is spent on them and
better factlities are given to them.

Surr CHANNA REDDY (Hydera-
bad) Mr. Deputy Chairman, I wel-
come this Budget which has got the
characteristic of a mnation-building
Budget. 1 also congratulate the Fin-
ance Minister for having presented
this Budget in a prudent and compe-
tent manner. This Budget, ike our
other previous Budgets, 1s mainly
aimed at the completion of our stupen-
dous Five Year Plan. Therefore 1t 1s
necessary, to achieve this purpose, to
mobilise the resources of our country
This sort of mobilisation can be can-
ried out in three ways: namely, more
of deficit financing; more of taxation
and more of borrowing. First of all,
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I would like to deal with the problem
of deficit financing. There is no room
for criticising deficit financing because
many experts are of the opinion that
under the conditions we are now hav-
ing, we can afford to have recourse to
deficit financing without any fear of
inflation. Moreover. I would like to
remind the House that an eminent
economist of our country has express-
ed the view that deficit financing is a
safe and effective means of securing
economic progress, provided it was
applied at the proper time and in pro-
per doses by a competent doctor. 1
am more than convinced that the hon
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the Finance Minister is a competent
doctor and his diagnosis and his doses
will guarantee the economic progress
of our country. Therefore I see no
meaning in Mr. Rajah’s criticism that
the operation would be successful but
the patient would die.

Mr. DEPUTY CHAIRMAN: We will
continue on Monday. The House
stands adjourned till 2 p.M. on Mon-
day.

The Council then adjourned
till two of the clock on Mon-
day, the 8th March 1954.



